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unemployment in my constituency Sahar-
asa. Since there is no industry in the public
sector or private sector in the area, the poor
people have to go outside Saharasato earn
theirlivelihood.

Ihave also raised many questions in the
house regarding setting up of industries in
Saharasabutno scheme has beenprepared
in this regard so tar. With the result unem-
ployment is on the rise. The area is very
backward and llood-altected also.

Therefore, wouldlike to submitthatthe
Government of India should prepare a
schemeto setup industries in Saharasa and
implement it as soon as possible so that the
problem of unemployment could be solved.

(vill Need to open more LPG out-
lets Indivisional/district town,
Jalpaigurl, West Bengal

[English]

[+]

SHRIJITENDRA NATH DAS (Jalpaig-
uri): Sir, | would like to draw the attention of
the Government to the acute crisis of LPG
connections in the divisional/district town,
Jalpaiguri, West Bengal. There are more
than 10,000 applications seeking LPG con-
nections pendingtill 1987. Only one dealeris
operating on temporary basis there. The
people of the area are agitated overthis. The
district administration has also brought this
issue to the notice of the authorities con-
cerned. There are so many applications for
dealership, etc., pending, of which the
Wholesale Consumers' Cooperative Soci-
ety is only one recommended by the district
authority. Under the circumstances, | urge
«pon the Minister of Petroleum and Natural
Gas to appoint at least one more dealer in
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this area, which would solve this burning
problem of the district.

(vil) Needtoannounce higherpro-
curement price for Narma Cot-
ton

[Translation)

SHRIBIRBAL (Gangunagar). Mr. Dep-
uty Speaker, Sir, last year the sale price of
‘Narma' cotton was Rs. 1450/- per quintal.
Butthis yearthe rate is ranging between Rs.
1075/- and Rs. 1125/- per quintal whereas
there has been agreat increase inthe rates
of fertilisers and pesticides. Apart from this
the rate of pesticides has increased from
20% to 25% as compared to last year.

The rates of diesel, labour and spray
etc. have increased. Therefore, | would like
to request the Central Government that the
rate of ‘'Narma’ cotton should be at least Rs.
2000/- per quintal.

14.19 hrs.
DISCUSSION UNDER RULE 193

Situation Affecting Agriculture and
Farmers Interests due to Increase In Re
Prices of Fertllizers and Wheat Import

[Englisii]

MR. DEPUTY SPEAKER: The House
willnowtake upthe discussion regarding the
serious situation affecting agriculture and
farmers interests duetoincrease inthe prices
of fertilizers and import of wheat.

SHRI INDRAJIT GUPTA (Midnapore):
Mr. Deputy Speaker, Sir, these are two top-
ics which are, to some extent, intercon-
nected. But each In its own right is an ex-
tremely important matter - policy of the
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Government regarding import of wheat and
the cut in the subsidy of fertllisers.

The entire country has been rightly
agitated by a sudden shift, what appears to
be ashiftinthepolicy of aGovernmentwhich
has always assured everybody that they
have the interests of the farmers and the
interests of agriculture primarily at heart and
nothing will ever be done which is detriman-
tal to the interests of the farmers. Sir, as
citizens of this country, for the lastfew years,
all of us have been proudto share the claim
that after so many years, India has become
selt-suflicient in food and it is no longer
necessary for us, as it was at one point of
time, to go on depending on imports of
toreign foodgrains particularly wheat. We
remember those years of PL-480 when we
went on spending large amounts of foreign
exchange year after year in order 1o pur-
chase wheat from US. That period has
passed. That was like a nightmare and we
were able to stand up with our heads held
high and say that at least thanks to the boost
in our production, green revolution, hard
work of our farmers and other things. We
have reached a stage where India is no
longerdepending on imports and we can say
now quite proudly that we are self-gufficient
in foodgrains. Now, all of a sudden - I do not
know if it is really sudden but anyway the
decision is sudden - we have to go in for
substantial import of wheat. It began with
one million tonnes but now, it has come to
2.5 million tonnes which is proposed to be
imported from USA, Canada and Australia.
The combined figure is 2.5 million tonnes.
Sir, | wish Dr. Manmohan Singh was here
because it appears to me that what is hap-
pening is the first taste that we are getting of
the so -called global frae trade of which Dr.
Manmohan Singh is a big votary power and
a champion and it is the basic philosophy,
after all, of the western countries, of the
World Bank and of the IMF that we must tie

NOVEMBER 25, 1992
re &

s of fertilizers
p;mwheaﬁmon ge

up our economy with the giobal economy
and globalfree trade is something which we
cannot opt out of. We cannot afford 1o In-
dulge in fuxuries like saying that we must be
self-sufficient, self-reliant andtryto stand on
our feet and all that. These are supposedto
be all out-of-date ideas and theories andwe
must become integrated with this global free
trade.

Now, what is happening here? We find
from the picture of wheat position that actu-
ally we are facing a crisis and | suppose one
can describe It only as a major crisis. Pro-
duction is down, procurement is down and
buffer stocks are down. | need not go on
quotiny Government figures here. Statistics
are available. The question is why has the
production gone down so much. We are not
have any successive years of drought or
anything. We had a good monsoon. Last
year, we had a bumper harvest. At least, it
was claimed that it was a bumper harvest. |
do not know. In spite of that, production is
stagnating. | would not say that it has de-
clined very sharply but it has become stag-
nant. it is not growing. As a result of that,
procurement has also gone down and buffer
stocks have also gone down. I think, yester-
day, the hon. Ministerwas sayingthatwe are
having to impor because prices here have
risenvery highinthe internaldomestic market
and in order to protect the consumers from
these very high prices, we are having to
import wheat sothat prices can come down.
Ithink, according to press reports, when the
Government first started thinking of impont-
ing wheat from USA, and perhaps was hav-
ing some negotiations, they were hopeful
that this US wheat would be supplied o us at
subsidised rates. But then the world has
changed. So many things have changed in
the world. The balance of forces is changed
and the United States is in no mood nowa-
days 10 supply subsidised food to countries
whomtheyconsiderto be nol part and parcel
of their world design. The result is that ths
imported US wheat, which we are contract-
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$163and$205¢.if....

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): That is not correct!

SHRI INDRAJIT GUPTA: Please cor-
rectme, if it is not correct. The landed cost of
that works out to so much. Here again,
somebody says that the landed cost works
out to Rs. 424 per quintal and some people
say that it wouldbe Rs. 526 per quintal. The
exact figures and calculations can be sup-
plied by the Minister. The fact is that this
price is far far higher, much higher than the
price at which we are asking the farmer in our
own country tosupply wheattothe market or
to the Government for procurement pur-

poses.

There was a rumour at one time - a
couple of months ago - that the American
altitude, rather arigid and hard attitude, was
due to its displeasure at the reported agree-
ment or decision of the Indian Government
to sell rice to Cuba, Cuba being a country
against whom, the United States Is practis-
ing a trade embargo for the last so many
years - | do not know how many years - and
trying to prevent any kind of food_or other
essential supplies from reaching Cuba. Itis
a political question. Later on it was made
clear that the Government of India is not
selling any rice to Cuba.

Whatever it may be, the decision of the
Cabinet taken on the 15th of January this
year to import one million tonnes of wheat,
was the first decisionin fouryears. ltwas the
first time that such a decision was taken in
fouryears. The lasttime was in 1988. Forthe
last four years, we have naver imported any
wheat from outside. And now, suddenly, this
decision was taken by the Cabinet! There is
no doubt that a lot of the wheat was being
held back from the market in anticipation of
getting a higher price later on. It was being
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held back by traders, by merchants - by
hoardars in other words - and also perhaps
by a section of farmers in the more prosper-
ous areas of the country where they have got
some holding capacity. There is nothing
strange about this, because they were all
calculating that lateron they wouldbe able to
get a better price. So, they were holding on.
Idon't think the Government has been very
vigorous or serious about trying to bring out
any hoarded stocks. Some kindof anti-hoard-
ing oparations in some States were carried
out, butthey were very marginal. Most of the
stuff which is being held back, leading to this
rice in prices, was never lackled senously.
Rather, the Government has gone in for
adopting softer option. The tough or difficult
option would be to deal with the hoarders.
The softeroptionistogoin forimport, paying
huge amounts of foreign exchange out, at
the time when we have got an adverse trade
balance, when everyday, the Finance Minis-
try is reminding us that there is a huge
foreign exchange deficit. Why have they
gone for a softer option of paying out huge
amounts of foreign exchange in order to
import wheal, despite this adverse trade
balance and despite the fact that the wheat
crop has been a good one and there has
been good monsoon?

In 1991-92, the wheat procurement was
7.7 million tonnes, that is, 3 million tonnes
lessthanin 1990-91. My question is 'Why?'.
Why was it so much less? 3 million tonnes
less! Some explanation has to be given for
that. On the 1st of January this year, the
wheat in our buffer stock was 5.27 million
tonnes as against 9.20 million tonnes onthe
same date last year. So, the buffer stocks
arebeing seriously depleted. There has been
a combination of speculatior and hoarding,
even of movement of foodgrains from one
State to another - whether you call it smug-
gling or not, | do not know - but all this has
combinedto bring about such a situation. Al
the same time the government has an-
nounced, that announcement was welcomed,
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that the Pubtic Distribution network was going
to be expanded and strengthened and a
large number of PDS outlets in various States
are going to be opened which would require
an additional 4 million tonnes of foodgrains.
To feed the entire Public Distribution Sys-
tem;to keep itgrowing an additional4 million
tonnes is required not perhaps only of wheat
but of all foodgrains. At the same time last
year some 6.5 lakh tonnes of wheat was
exported at Rs. 240 per quintal to some
Alrican and other countries. So, what | am
saying, Sir, is that the whole policy appears
to be paradoxical and it is full of all kinds of
contradictions. We would like toknowwhether
some different Departments and Sections
inside the Government are working at cross
purposes.

There was a headline report in the
newspaper, which to my knowledge the
Minister concerned has never contradicted,
that the hon. Minister incharge of Agriculture
and Food was in principle opposed to this
large scale import of wheat, He is present
here. He can clarify his position. | would like
to know what has happened to the after-
effects or aftermaths of the Green Revolu-
tion” Is it a time for second Green Revolu-
tion? lf so, what are you goingto do about it?
The fact remains thatthe production is delin-
Ing. Since 1988, 54 million tonnes to 56
million tonnes is a sort of stagnant level at
which the production of wheat remains to-
day. The Government which no doubt has
been very panicky, did not think of concrete
measures to stimulate production. They
cannot, of course, stimulate production also
because they have raised the prices of fertil-
izers so much that all the farmers are suffer-
ing. Thesetwo aredefinitely interconnected.
Because of this Fertilizer Policy, not only
production of wheat but production-of so
many other crops is going to suffer heavily.
So, we haveturnedfromanetexporterto an
importer within less than two years. I think it
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is a matter of great concern. if this does not
add up to a serious crisis what else does,
pleass iell us.

| understand there is a problem as to
how to satisfy the farmer and how 1o satisfy
the consumers fromthe less affluentsection
tor whom the PDS is supposed to function.
Thelssueprice fromthe PDS shops has also
been increased, | think three times, in the
last couple of year. The prices of wheat; the
prices of rice issued against the ratlon-card,
from the PDS shops, are also having to be
put up. Why? | think it Is because they say”
We are giving higher procurement prices to
the farmers”. But, obviously those higher

-procurement prices are not adequate to

stimulate the farmer to pan with more grain.
He is holding back because there is some-
thing wrong with the Price Policy. You can-
not expect a farmer to give you grain at a
certain price when he knows that the price
will rise in future. The imported wheat is
being brought at much higher price whichthe
Goverrmant is paying tothe American Grain
companies. Ithinkthe immediate beneficiar-
ies of this policy will not be either the Indian
farmerorthe Indian agriculture at all, butthe
immediate beneficiaries willbe those people
who will be involved in the import business
viz. importers, exporters, shipping compa-
nies, insurers, commission agents and bro-
kers. So, they will of course be the immedi-
ate beneficiaries but not our farmers. They
are going to lose heavily. And the Indian
agriculture as a whole has received a body
blow because you had not outlined any
measure by which in the next couple of
years, you are going to increase production
sufficiently or to gear up your procurement
machine.

So, Sir, as far as this matter is con-
cerned, | very strongly condemn this policy
ofthe Government which has turned upside
downthe course whichwe werefollowing for
last few years. It is something which | think
the whole community of farmers Is up in
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opposedtolt.

Then, asfar asfertilizers are concerned,
this policy of de-contorl, again we are told,
was against the advise of the Agriculture
Ministry and against the advise of the Fertil-
izer Department. It has led to a steep rise in
the prices of phosphatic andpotassic fertiliz-
ers. Lastyear, when it was announcedinthis
House, there was ageneral disapproval and
opposition. twas assured herethat asfaras
the poor and marginal farmers are con-
cerned, theywillcontinuetogetthefertilizers
at the previous price, the new price, as a
result of removal of subsidies will not affect
the small and marginal farmers. But subse-
quently, reporis came fromeverywhere that
it is only on paper, in actual practice, the
small and marginal farmers are also having
to buy fertilizers at the new and enhanced
price. Thatmachinery does not exist. i does
not work. You cannot implement the deci-
sion likethat. Either you havetobuyfromthe
blackmarket or you have to buy at the origi-
nalprice and notatthe renewed - price orthe
enhanced price.

Now,| realise that after partial abolition
of the subsidy, there is stiliquite asubstantial
subsidy remaining, deficit is remaining, and
they willcontinue because of the condition of
indigenous production of fenilizers and all
that. Alithe public sectorfertilizel companies
are on the verge of closure. Mr. Sangma is
sitting here behind you, he is tackling this
problem as far as labour side of it is con-
cerned. Every public sector fertilizer under-
taking, whether it 1s Sindhri or whether it Is
Gorakhpuror Durgapuror Barauniorwhether
it is FACT, Travancore in Kerala which
amp'-oyeas 10,000 people are on the verge
of closure. They are on last gasp. Even the
Budgetary aliocations which have been made
forthese companies, have either been with-
drawn or have not been given in actual fact.
So, the life is being squeezed out of these
factories. Sometimes, they do noteven have

ices of fertilizers
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money to pay the salaries every month let
alone to buy raw materials and allthat. This
seems to be a calculated policy of the Gov-
ernment as far as public sector fertilizer
concerns go. No doubt, this policy will help
the private sector viz. Mr. Birla and others
who run their own private sector fertilizer
companies would be happy. Ithink, a Repont
was submitted by the Sbb-committee on
fertilizers - Committee on Public Undertak-
ings - where there were some notes of dis-
sent. it made it quite clear that the Members
of the Committee were being pressurised in
various ways to see that this policy was
carried out which would directly lead to a
closure of the public sector units.

Thousands of those workers are now, at
this moment, at the Boat Club, demonstrat-
ing because their jobs are at stake; they
have no job security left; they do not know
how long these factories will be allowed to
operate.

The private sector factories, of course,
will gain, benefit, profit But what will be the
total picture of the fertiliser market? So, my
plea is that the subsidy which was removed
last year - after all these subsidies are not
permanentthings; they are temporary things;
sometimes they are increased; sometimes
they can be lowered; sometimes they canbe
abolished; sometimes they can be restored
- should be restored. But, at the present
moment, the condition which has been cre-
ated, | would plead for a restoration of the
subsidy, which was removed last year on
fertilizers.

Den't do allthese things together. It will
deliver a body blow to the agriculture of this,,
country. The combination of this, removal of
subsidy plus this import of wheat is going to
deliver a crippling blow to the agriculture of
our country and to the farmers. And what
have they done to deserve this, we do not
know. These are all things which are follow-
ing from the policy now on liberalisation and
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globalfree trade andall that. Otherwise, how
this thing has come about suddenly? The
removal of subsidy, nobody hides the fact
that it is a very strong prescription; and
repeatedly that preseription is being admini-
stered by the World Bank. The President of
the World Bank was here onlythe other day.
They are repeating all the time that without
furthercutin your subsidy you cannot expect
to get assistance from us. Now where that
will stop we do not know.

Now, it is subsidy on fertilizer. Subsidy
onfood has also begun to be cut in stages,
which means the Public Distribution System
willbe atfected, which is meant forthe poorer
section of the people, not people sitting in
this House, | am sura. You and | go and buy
fromthe open market. We do not needtoline
up and stand in queues holding ration cards.
But what about the other section of the
community which is going to be hit by this
constant rise in the issue price of things like
wheat, sugar, rice, edible oil and all that.
Therefore, thesetwo matters mustbetreated
as a single whole because they are most
important components of our agricultural
system as we have developed. One is fertil-
izer without which there would have been no
Green Revolution. It was not due only to
fertilizer | know; it was a combination of
fertilizer, good seeds and water and allthat.
But fertilizer is a very essential part of it and
you are removing it and making it go beyond
the reach of every average farmer. Sec-
ondly, by importing wheat at these prices
half of which even you are not prepared to
give to our own farmers, why should we pay
this money, this foreign exchange to these
big American grain companies do not know.

We can build up our production. We
have done it already. Even two years ago, it
was not necessary 10 think of import any
more. We were in a position to feed our
people. It is a ditferent matter that a large
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section of our people do not have the pur-
chasing capacity tobuy eventhis subsidised
food. ltis afact, allthose whoare living below
the poverty line andso on. Butthatis another
problem; and we have to deal with it sepa-
rately how 1o increase the purchasing ca-
pacity of those people. But the fact is that
whatever offtake is there was coming di-
rectly from our own domestic production;
andit was not necessary to go on saying that
there ic a shortfall and therefore we have to
bring in grains from outside.

Therefore, | strongly condemn this pol-
icy of the Government. | demand twothings.
One is that the fertilizer subsidy cut should
be restored. Fentilizer pgoduction in this
country should not be allowed to go down.
Public sector fertilizer plants should not be
allowed to be closed down; they should be
rehabilitated; they should be revived withthe
holp of the management and the workers
both who are prepared to cooperate in this
matter.

And as far as wheat is concerned, this
contract which is being signed, | feel it is a
thin end of the wedge; this is not the first
contract that is going to be signed. This
should be reviewed; it must be reconsid-
ered. And |think aseniorandveteranfarmer
like Mr. Balram Jakhar pits himself also
rightly on the back that he is such an expe-
rienced farmer, | do not know how this thing
he is following. It should go against his very
grain,thatthis gove:nment having reached a
stage of self-sufficiency should now have to
go and again beg for food-grains from
America, mind you on their terms, on terms
whichthey are in a positionto dictate. Thisis
ourilladvised policy, totally againstthe inter-
est of Indian agriculture and Indian farmer
and the whole matter should be reconsid-
ered.

I hope that the Prime Minister, the Food
Minister and others who always claim that
they have to make themselves free, they
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grip is on them, In the interest of our own
country, that will be done. Otherwise we are
in for some". ery hard times and agriculture
and farmers In this country are going to
sufferfor n8 fault of their own, may be due to
wrong policies here which are sutferingfrom
dictation by foreign agencies and that is not
the thing which we can reconclle oursglves
to.

The economic policy of this country
must be determined freely by our own sover-
eign country, by our own independent Gov-
emment and not to be dictated by foreign
agencies.

This is all | have to gay. | hope that the
House will support the Idea of reversing
these disastrous policies which the Govem-
ment have undertaken.

MR. DEPUTY SPEAKER: The totaltime
allotted for the subject Is two hours.

SEVERAL HON. MEMBERS: No, Sir,
minimumten hours.

SHRI SRIKANTA JENA: It is a very
serious matter and it should continue. (inter-

ruplions)
[Translation)

SHRI NITISH KUMAR (Barh): Mr.
Deputy Speaker, Sir,there shouldbe a debate
for 10 hours on this issue. The rural areas of
the entire country are disturbed People are
curiously waiting for the outcome of this
debate. | would like to submit that there
should be adebate on this matter at least for
two days or 10 hours..(/nterruptions)

[English)
MR. DEPUTY SPEAKER: There are a

number of hon. Members who want to par-
ticipate in this debate, therefore, those

and wheat import-

Members who get a chance, if they cut their
speeches short, more Members can partici-
pate, bacause this is a very serious debate.

[Transtation)

SHRINATHURAM MIRDHA (Nagaur):
Mr. Daputy Speaker. Sir, for a little while |
would like to draw your attention to that
Govemment which was then supported by
both Shr indrajit Gupta and Shri Khurana. |
was a Cabinet Minister in that Government
and remained in that position for nearly 11
months. Later, the Government was voted
out of power by the grace of the party to
which Khuranajibelongs. The report of Agri-
culture Commission prepared by me in the
background of the situations prevailing at
that time and on the basis of my experience
inthe field of agriculture, will remain relevant
for 100 years to come. Shri Indrajit Gupta
Just expressed his views saying that in this
regardthe policy of the Govemment is wrong.
There has always been a difference be-
tween the viewpoints ofthe Governmentand
that of the opposition parties and this has to
bethere always. The members of opposition
blow both hot and cold at a time. But those
who are assigned to work.

[English]
Theycannotblow hotandcoldat atime.

SHRI SOMNATH CHATTERJEE: Are
you supporting this policy?

SHRINATHURAM MIRDHA: Yes, | am
going to support this for very intelligent and
hardreasons. Youtryto understand, youwill
also cometo the same conclusion. (interrup-
tions)

[ Translation}
it is not necessary that | should tread

yourpath allithe tire....(Interruptions)...lwas
submitting and as has also been referred to
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by Shri Indrajt Gupta, the production of
foodgrains has fallen In the last four-five
years. it did really fall down for one year and
in the rest of the years it has been stagnant.
At present the production of wheat Is around
5455 millionton..(Interruptions)

[English}

| will explain the whole position, what is
wrong and how It Is 10 be corrected. if you
hear me, | will try to explain

evarything...(Interruptions)
[Transiation)

SHRI NITISH KUMAR: Please speak
like Two-in-6ne...(Interruptions)

n

[Engiish}

SHRINATHU RAM MIRDHA: | have not
followed what you have sald.

SHRI SOBHANADREESWARA RAO
VADDE (Vijayawada): Whatwe mean Is you
are the right person in a wrong place.

SHRI NATHU RAM MIRDHA: | know
where | should be because, | have been for
13 years where | claimed that | could do
something, but when | came to the conclu-
sion that | could not do anything, | had to
return. | have tried to do s6mething with Shri
Charan Singh, with you and with everybody.
Woe did something temporarily but we could
not succeedpermanently becausethere are
$0 many heterogeneous elements, just like
Shri Kharana. (/nterruptions)

SHRI SOMNATH CHATTERJEE
(Bolpur): When did you realise it?

SHRINATHURAMMIRDYA: I realised
it when they left us,

There were only two Members of the
B.J.P. in the Parliament, then its number
rose to 36 and now it is 117. It is a great
malady and | am here to find aremedy to this
malady. It Is, however, a political
thing...(Interruptions) | am ready to get my
name changed If even a single candidate of

the B.J.P. wins  plection next
time...(Interruptions)
[English)

MR. DEPUTY-SPEAKER: Let there be
no cross talk. Let us hear him.

[Transiation)

SHRI DAU DAYAL JOSHI: Mr. Nathu
Ram Mirdha was saying that not even a
single candidate of the B.J.P. would win the
election; on the contrary, twelve candidates
have won the election from our
State...(Interruptions)

SHRI NATHU RAM MIRDHA: Now, |
would like to present data on the procure-
ment and production of the last four years.
Duringthe year 1988-89 the production was
169.9 million ton, during 1989-90, it was
172.1 million ton, during 1990-91 it was
176.1 mililon ton and during the year 1991-
92 itwas 167.2 million ton. During mytenure
as Minister the total production was 169
million ton. At that time the production of
wheat was 54 million ton and the procure-
ment was eleven million ton as against the
target of ten million ton. The real procure-
mentthus exceededthetargetby 1.6 million
ton...(Interruptions) please listen me first.
The procurement exceeded the target.
Similarly, the procurement of rice was eleven
and a half milllon ton where as the target of
its procurement was 10 million ton. The
procurement was maximum during my ten-
ure and so was the stock position. We pro-
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vided foodgrains according to the demands

and requirements of the Chief Ministers of
different States, irrespective of their party
affillation. This Is on record. If our Govern-
ment had not gone out of power, the coun-
try's foodgrains position would have been
very happy. | was submitling that oil and
sugar also come under food supply. The
maximum production of sugar in the country
was 90 iakh ton but when | became Minister
it rose to 103 lakh ton and now It Is going to
touch 130 lakh ton. Now, | am asked to
explain the contradiction as to why did we
resort to exporting? Atthat time therewas a
paucity of oil whereas we were having palm
oil in abundance. The position of foreign
exchange was very poor which later on
completely dried up. So in a bid to earn
foreign exchange we decided to export rice
andwheatand inreturn we decidedto import
oll. Under a contract we exportedwheat and
rice and by the foreign exchangethus earned
we imported oil. There was agreatshortage
of oil during that period. Farmers are very
clever. They know their econamics. The
cultivation of mustard and black mustard
increased. Now you ask as to what is the
cause of this stagnation. The reason is-

[English]

diversion of areas fromwheat to oil seed
crops. We have to deal with this. That is
another philosophy.

[Translation)

Now | would like to say that we did
export at that time. Mr. Khurana made all
sorts of hue and cry that some irregularities
were committedinthe export of wheat. Wheat
and rice were exported during that time. |
know how Khuranaji was playing adrama at
that time.

SHRIMADAN LAL KHURANA: Aguitty
conscience Is always suspicious.

prices of fertilizers
and wheat import A%

SHRINATHURAMMIRDHA: Iwas just
saying that the export of wheat was consid-
ered proper. Now the Sugar production has
gone upto 130 lakh tonnes and there is no
worry on that account. There is no question
of exporting it. The edible oil production is
almost okay. The production of pulses, wheat
and rice has also gone up, but it needs to be
furtherincreased, becausethe population is
on the rise. You may remember last year's
situation. There was drought during the
months of Jyeshth and Ashadha, something
unprecedented. Similarly, there was rainfall
during Sawan. it was very late. The Govern-
ment was very anxlous. The stocks had
depleted. Our Prima Minister ShriNarasimha
Rao has always stressed upon the need to
strengtnen the Public Distribution System
(P.D.S.). Thestocks gotdepleted, as aresult
of releasing additionalfoodgrains. Now, asa
result, they were left with no option, but to
import foodgrains. You have questionedthe
justification of importing wheat, but i they
wete brought from within the country, the
prices would have skyrocketed. Therefore,
the government was left with no option, but
toimportwheat. Thus, first, it was decidedto
import one million tonne and then it was
revisedto three milliontonnes and now it has
been fixed at 2.8 million tonnes. This was
necessary to keep the Public Distribution
System working and more imports would be
necessary to make more foodgrains avail-
able. There has been no deal with any pri-
vate companies abroad, all deals finalised
so far have been on a Government to Gov-
ernment basis. We have reached agree-
ments with the Governments of Australia,
Canada, U.S.Aetc. Therefore, we had to
purchase wheat, atthe current international

prices.

AN HON. MEMBER: You have signed
deals with private companies.

SHRINATHU RAM MIRDHA: 1amsorry,
your information is incorrect. | know every-
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thing. All the deals signed so far have been
on a Government to Government basis and
the American Government has given us a
huge concessions. Theytake less price from
us, but sell at a higher price back home.

15.00 Hrs.
SHRINITISH KUMAR: It's all bungling.

SHRI NATHU RAM MIRDHA: Your
opinion s incorrect. Iwon't agree with every-
thing you say. The wheat purchased by the
Government was at a reasonable price and
there has been no bungling In it. Rather,
wheat prices would have further gone up, if
we hadn't importedthree lakh milliontonnes
of wheat. Now you tall me whether It was a
fair deal or not. | have had tatks with them
and now this Govermnment won't import any-
more wheat. Let me tell you sl this year's
production is unprecedented.

[English)

Today my expectation of this years
foodgrains production, Kharlf and Rabl, will
be nearly 183 or 184 million ontonnas

[Transiation)

Pleasa listen to me. It is equivalent to
Brahma's words. You can see for yourself
thatthe productionwill be 184 milliontonnes.
Iknowthis. Ihave gotexperience, Our Kharif
production will be very good. The dams are
full, there is enough water in the rivers and
exceptforthe drought affected regions, more
areas will be irrigated. What Imeanto say is
that we will have very good production this
year. More wheat will arrive in the market.
Letustogether put pressure on the Govern-
menttofix remunerative procurement prices.

ltis also essentialto mention Fertilizers

N%VEMBEH 25,1802

prices of fertilizers

and wheat import e
here. Iwouldllkalosayacouphdmingnh
this regard also.

SHRI NITISH KUMAR: Only now, you
have come to the real point.

SHRI NATHU RAM MIRDHA: Please
allow me o speak.

[English]

Fertiliser Is a very essential part of pro-
duction of foodgrains and all crops.

[Transiation)

According to the recommendations of
the National Commission, the production
should have been 180 million tonnes by the
end of the Saventh Five Year Plan and to
achlevethat aquota of 14,000 milliontonnes
of fertlizers should have been released.
This didn't matearialise as a result of which
the production feel short of the target.

r

15.02hr. ]
[SHRIMATI MALINIBHATTACHARAYA In
THE CHAIR]

The Fenillizer prices have gone up
becausethe prices of phosphate and Potash
have gune up. Further, we have all along
been importing phosphate and potash, and
in future too, it will continue to be imported.
There Is no potential for the production of
phosphate and potash fertilizer in the coun-
try and hence it will continue to be an import
item and this means shelling out precious
toreign exchange. After all, how many thou-
sand crores rupees of subsidy can the
Government provide? it won't be possible
for the Govemment to make such compre-
hensive arrangement and the farmers will
have to pay for it. In the final reckoning, It is
In the petroleum sector that the country is in
trouble. Our consumption is SO million ton-
nes and this Increases annually by two mil-
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achleved an annual production of 35 million
tonnes but today, we have come back to 25
million tonnes. We are making maximum
efforts to hike the production. This is very
essentialforpetroleum products and fertiliz-
ers. Even the import of this, is a very costly
affair. So far as the question of Naptha and
Nitrogen fertilizer production is concerned,
pleasekeep it in mindthat these prices have
been reduced by ten percent. Therefore, it
would be unreasonable to demand that
éverything should remain cheap. How long
can you keep it going? | know very wellthat,
had your Government been in power, you
would not have been able to do even this
much. What | mean to say is that we should
not lose sight at reality.

[English]

MR. CHAIRMAN: Will you please ad-
dress the chair?

[Translation}

SHRINATHU RAMMIRDHA: Youknow
everything, whatistheretotellyou, butthese
people don't understand You know every-
thing andyou are a brilhant Parliamentarian.
However, now Ishall address the chair. | was
submitting that the prablems in this country
are very serious. (/nterruptions)

| have never had this kind of problem
with them before. They used to understand
me and | used to understandthem, so, there
was noquarrel. Now, thereis noneedlorany
details hera. What | express outside is a
reflection of my feelings inside. There is no
quarrel between us. They understand me
very well and | understand them very well. |
understand Atalji very well, but ‘Atalji’ and
Khuranaji are very different fromeach other.

Madam Chairperson, | would like lo
submit that in the matter of fertilizers, it was
not appropriate on the part of this Govern-

prices of fertilizers

and wheat import e
ment to double the prices of phosphatic
fertilizers. It would not have made muchof a
difference, had they not done it. They could
have done it after the current season, when
D.A.P's necessity would have been over.
Both Nathu Ram and the farmers face diffi-
culty on account of the money Swindled by
the middlemen. The Government failed to
manage it in the proper way ang conse-
quently, the farmers had to pay a higher
price. It would have been alright, had this
been done at the proper time, after the
sowing of the seeds and the use of D.A.P.
The farmers would have become mentally
preparedto pay a higher price nexttime and
the middiemen would not have succeededin
their nefarious activities.

Therefore, it would be a wrong policy to
hike production by providing heavy subsi-
dies onfertilizers. The farmers should pay a
reasonable price for fertilizers, on the basis
of the cost of production. They shouldnt
always relay on subsidies. It is also correct
thatthe farmers should get higher prices, on
accountofthe high andever-increasing prices
of petroleum products, diesel, fertilizers etc.
I have been saying this right fromthe begin-
ning and | repeat that it's high time for the
Gévernment to ponder over this issus, be-
cause it willba announcing the procurement
prices soon, Beforethat, asan hon. Member
stated just now, last time, the Government,
after taking everything into consideration,
had tixed the price of wheat at Rs. 280/- per
quintal, but now it won't do. it is true that last
time, you increased the price by Rs. 50/-,
something unprecedented, but this time the
price should be further increased. (/nterrup-
tions)

What | mean is that the country's farm-
ers lost a great deal on account of the inop-
portune timing of the decision. Later on, the
government did provide a thousand rupees
or some subsidies, but the benefits did not
reachthe ruralfarmers, rather, the co-opera-
tive societies, middle men and others shared
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the loot. Iwouldlike to say only this much that
the timing ofthe decision was inappropriate,
which resulted in the present mess.

| explain the position to the farmers
everydaythatthey should not depend much
on subsidy. Atthe sametime, since prices of
every commodity has gone up, the eco-
nomic condition of the country deteriorated
andpnces of machines and agriculturalinputs
gone very high, it is not justified that one
should expect getting rice, wheat, millet etc.
at cheap rates. Now-a-days prices of agri-
cultural produces are being fixed by bureau-
cratssitting in air-conditioned rooms. Butthe
political decision taken thereafter is more
impontant and gives political colour to those
decisions afterwards. The political leader-
ship should take a bold decision. It should
not have any weakness while taking a deci-
sion. Thefarmer must get remunerative prices
for his produces. (Interruptions)

I have taken a lot of time. Therefore,
without taking any more time | would urge
the Government to give more thrust to agri-
culture. We have 1o increase the production
of edible oils, pulses and foodgrains. We
would certainly succeed to increase themin
the neartfuture. At the same time population
growth will also have to be controlled. Every
yearwe add apopulationequalto Australia's
total population to our country’s population.
The Members of the House andthe Govern-
ment will have to think over the matter.
Today the country is passing through a cri-
sis. We have made widespread changes in
our policies and stilithere is a need to modify
them. The blessings of God are always with
us. This was the reason that the agricultural
output was good this year. | am hopeful that
the situation would further improve in
future...(Interruptions) The Government
should closely study the prevalling situation
in the world and formulate its policies ac-
cordingly. How the communist party was

thrown out of power in Russla. (interruptions
) | am deeply disturbed to see all this. | am
relating the fact to you. | know & lot about
Russia. The Govemnment was completely
out. (Interruptions) The world has changed
but not the BJP. (Interruptions) They say
thatitis the paople’s mandate, sothey would
perform ‘Kar Seva’, (Interruptions)

Stringent measures willhave tobataken
and the past mistakes will have to be recti-
fied to overcome the crisis our country is
passing through at present. During the rule
of Shri V.P.Singh we had imported about 18
lakh tonnes of paim oil. it was a blunder,
otherwise the position of edible oil would not
have been that bad today. Mistakes have
been committed by this side as well as that
side. Therefore, we will have to be cautious
in future. | think that the Government at
present is adopting right policies. You may
point out as many mistakes as you like, but
these policies are right. Iwantedto makethis
much submission only.

[English]

MR. CHAIRMAN: Thank you, Mirdhaji,
fora very entertaining Intervention. Shri Atal
Bihari Vajpayeeji will speak now.

[Transiation)

SHRI ATAL BIHARI VAJPAYEE
(Lucknow): Madam, | wanted this matter to
be discussed underan Adjournment Motion.
| am sure that there would have been a
serious discussion had it been taken up
under that Motion. There is a need to think
deeply and extensively on the preyailing
crisis of foodgrains.

Shri Madan Lai Khurana will be the
Chief participiant inthediscussion on behalf
of our party. | rise to make only a brief
speech, ShriKhurana deserves the creditto
be the first Member 1o raise the issue of
export andthenimportof wheat. He drewthe .
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attention of the country to the matter and

today it has been a matter of controversy. |
know that he wanted to speak more on that
issue.

lamin adilemma. The Government and
the country are also in the same position.
How co-ordination could be established
between the interests of consumers and
producers. Production is necessary. The
production must be increased, and for this,
the Intgrests of the farmers will have to be
safeguarded because if the farmer is the
producer, he is also the consumer. He pur-
chases the equipments manufactured in
factories. The production cost of agricultural
products is calculated and the Govemment
decides the profit the farmers should get on
the cost. Butthe Government nevertook into
account the cost involved in the preduction
of essentialcommodities in big factories and
on what profit they sell the commodities.
(Interruptions) You are right. Becauce the
Government has no pricing policy. There
should be some co-relation between prices
of agricultural commodities and the items
manufactured in factones.

The Government has to safe-guard the
interests of the consumers. The statement
given bythe hon. Minister makes atleast one
thing evident that our agriculture is still de-
pendent on rain. it means that we are not yet
self-reliant. Whatever self-reliance we have
attained is largely due to rain God's grace. |
am not among those persons who would
oppose import of food-grains. lamnotamong
those persons who would oppose import of
food-grains if there is drought and there is
real need for it in the country. But the Gov-
ermment will have to prove why the recent
import of foodgrains was necessary. Do not
the farmers have sufficient quantity of
foodgrains? It is not a fact that the farmers
were prepared to sell wheat, had ths Gov-
ermment increasedthe prices alittlemora? A
delegation of farmers met me only yesterday
and told me that they were not getting even

s of fertllizers
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the cost price of their produce though they
have to purchase other commodities at
comparatively higher prices. Since the
Govemment has increased the prices of
fertilizers and diesel, there will be price rise
of different commodities and the farmers
would naturally demand remunerative prices
forthelr produce. If the Government refuses
to give remunerative prices, the bigfarmers
who can afford to store their foodgrains will
not sell, but the small farmers cannot afford
to do so. This creates difficulties for the
Govemnment,

The Govemment has to purchase It to
run the distribution system because con-
sumers Interasts cannot be ignored. The
huge demonstration staged today was an
expression of people's anguish who are
burdened heavy price rise. Now the Govern-
ment Is in difficulty. | would like to cite an
example howthe policies of the Government
are wrong. | got up to speak In the same
context.

My friend Shri Digvijaya Singh knows it
very welithat soyabean Is producedin abun-
dance in Madhya Pradesh. But the price of
this product has fallen this year. As com-
pared 1o its rate at Rs. 750-800 per quintal
last yearthere has been afallinits rateto Rs.
635 this year. Why did it happen? The Gov-
ernment imported soyabean oil from Amer-
ica. About 50,000tonnes of this unrefinedoil
has been imported from that country in the
form of help with a condition that it would be
auctioned publicly. The hon. Ministershould
confirm it. But so far as Iknow, a part of the
money earned from this auction would go to
the Renewal Fund. This is an evidence of
howthe policies arerelated tothese matters.
Now the prices of soyabean has gone down.
The farmer Is suffering a loss of about Rs.
1000/- per tonne. About 30 lakh tonnes of
soyabean is produced in the country andthe
farmers sutfer a loss of about Rs. 300 crore
everyyear. This isthe overall situation of this
product in the current year In the country.
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Was it necessary to import 50,000 tonnes of
unrefined oil this time? Could it not be
stopped? Could no other alternative be
found? Was the Government bound to obey
the conditionalities of putting it In public
auction?

if tIstrue thata part of themoney willgo
to start Renewal Fund, have notthe interests
of the farmers been sacrificed. Sir, there Is
another instance. We import pam oil from
Malaysia. This time we are importing 3 lakh
tonnes of this oil from that country because
it is essentlal to fulfil the requirements of
people with the view that they have devel-
oped a habit of eating fried stuff whatever
damage it may cause to their heart. But was
it very necessary to publicly announce that
we are importing palm oil from Malaysia?
Couldn't this news be kept secret? Soay-
abeancrop is reaching the market. Out ofthe
total 3 lakh tonnes of palm oil beingimported
from outside, 50,000 tonnes of unrefined oil
has come from America and being sold at
cheaper rates. Under the prevailing circum-
stances will the prices of soyabean notcome
down? Does the Government deeply think
over the matter? Are the decisions taken
immediately or on ad hoc basis? Are deci-
sions taken on a plece mealbasis? There is
total lack of Coordination in the ministries.
No guidelines are issued by the Hon. Prime
Minister. That is why the situation is going to
worsen further.

Groundnct production has also fallen
and it has resulted in fall In prices and the
farmers say that apart fromthe lower prices,
they are getting from the market, which are
lower than that of last year, and the Govern-
ment has liked the prices of fertilizers and
dleselalso. Prices have gone up on alltronts
and what can we expect from you? °

Iwould liketo submit that it is necessary
tomaintain balance between the interests of
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the consumers and producers, Govemment's
success or failure on food front depends on
whetherthe Government is able to maintain
co-ordination between the Interests of the
consumers andthat of producers. The pres-
ert crisis is due to the absence of any such
co-ordination. It Is also due to the non-coor-
dination between the Ministries. | have a
great deal of respectfor Mirdhalji, but | would
like this discussion to take place in a more
serious atmosphere (Interruptions). lamsorry
thatthe matter is so serious thatthe farmers
don'tselitheirproduceto Governmentagen-
cies and the Government is compelied to
import foodgrains to teach its farmers a
lesson and an opportunity is being given to
us to compel us to say that the Government
is more concerned about theinterests of the
American and Canadian farmers than to
theirindiancounterparts. The factthatthis is
gaining currency fast is a matter for the
Government to guess for itself. When the
Government takes a policy decision, you
don'tconsider it necessarytotake the nation
into confidence. Why are the Television and
Radio there for? It is to educate the masses,
but why its services are not being utilised?
However, the Government feels that it can
take suchdecisions off hand. 50,000 tonnes
of Soyabean oilhave been imported andihe
Government Is least bothered if the price of
Soyabean within the country falls, if the
farmers of Madhya Pradesh suffer, let them
suffer. (Interruptions) Why have you stood
up, on the very mention of the word 'Soy-
abean'? (Interruptions)

SHRI DIGVIJAYA SINGH (Rajgarh):
Since, he has mentioned my name, | would
like to say something. The Soyabean crop
has been excellent this season, but some
other reasons are responsible for the fall in
its price. il is producedfromonly 18% ofthe
total soyabean production and the prices
vary from quality to quality. We have been
demanding that the Madhya Pradesh Gov-
emmentshould start soyabean procurement
immediately inthe state, butthe Tilhan Sangh,
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work. Patwali has not briefed him correctly.
The import of 50,000 tonnes of Soyabean oil
doesn't make any difference. Please excuse
me for my intervention, but he has been
incomrectly briefed. We charge the Madhya
Pradesh Government, it is In connivance
with the Mill processors and has not stanted
its procurement which has resulted fall in
Soyabean prices.

SHRIATAL BIHARIVAJPAYEE:Ihave
not been briefed by anyona. | have myself
collected these facts. 50,000 tonnes of unre-
fined oil has been imported.

SHRIDIGVIJAYA SINGH: Butthe prices
have fallen on account of the non-procure-
ment of Soyabean.

SHRI ATAL BIHARI VAJPAYEE: You
tell me whether the price of Soyabean nas
fallen or not?

SHRI DIGVWAYA SINGH: The price
has fallen, only because the State Govern-
ment hasn't commenced its purchases. The
Tilhan Sangh has not started procuriny
Soyabean from the farmers.

SHRI ATAL BIHARI VAJPAYEE: You
are giving this reason, but | say that it is
because 50,000tonnes of unrefined oil have
been imported from the U.S.A. You tell me
whether it was imported or not?

SHRIDIGVIJAYA SINGH: Butitdoesn't
have a bearing on the prices.

SHRI ATAL BIHARI VAJPAYEE: You
tell me whether Soyabean oil has been
imported or not?

SHRI DIGVWAYA SINGH: That's for
the Government to answer {Interruptions)

SHRI CHANDULAL CHANDRAKAR
{Durg): it is correct that the farmers should

prices of fertilizers
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gethigher prices, at any cost, but the Madhya
Pradesh Government has put an embargo
on the inflow and outilow of rice and paddy,
justto benefit about 120 mill cwners, due to
which farmers are not getting remunerative
prices for rice. You please ask Patwaji to lift
the embargo so that the farmers get remu-
nerative price. (Interruptions)

SHRI ATAL BIHAR! VAJPAYEE:
Madam, Chalrperson, if anybody else from
that side wants to speak, kindly listento him
also.

MR. CHAIRMAN: No, you speak.

SHRIATAL BIHARI VAJPAYEE: What
lamsaying Is the other side of the coin If you
want to refute i, you are free to do so
(Interruptions) Ifailto understandthe silence
on the part of Shri Pilot.

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
RAJESH PILOT): | am listening to you.

SHRI ATAL BIHARI VAJPAYEE: Mr.
Chairman, Sir, Idon't want to give this Issue
a party or parochial colour, but at the same
time, you cannotisolate yourself fromit. The
facts have been brought to me. The hon.
Minister is present in the House, and Shri
Digvijaya Singh says that he cannot reply to
the facts, that the Government will respond
to it

SHRI DIGVIJAYA SINGH: How do 1
know whether 50,000 tonnes of oil have
been irmported or not?

SHRIATAL BIHARI VAJPAYEE: If you
don't know, then have the courage to pa-
tiently listen instead of saying thatthe import
of 50,000 tonnes of Soyabean oil Is not
responsible for the fall in Soyabean prices. |
saythatitis responsible for the fall in prices.
There can be disagreementon it. (Intesrup-
tions)
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tonnes of oll was not Imported for sale or for
the public distribution system, it was im-
ported for the benefit of the labourers work-
ing on the Rajasthan Canal Project. (/nter-
fuptions)

MR. CHARIMAN: Mirdhaji, you are a
very seniorparliamentarian. Pleasetaka your
seal. Vajpayeeji, please continue.

° SHRI ATAL BIMARI VAJPAYEE:
Madam Chairperson, it seems that there is
something faulty about my manner of speech
itself. They are reacting as if a hornet's nest
has been quelled. | don't think | have deliv-
ered any provocative speech. Then, why are
you getting provoked?

SHRI DIGVWAYA SINGH: Since you
mentioned my nama, | had to respond.

SHRIATAL BIHARI VAJPAYEE: When
the name is mentioned, you get provoked
and when 1t is not mentioned...

ANHON.MEMBER: Thenthey yearnto
hear their name.

SHRI ATAL BIHARI VAJPAYEE:
Madam Chairperson, | would like to con-
clude onthe pointfromwhere | began i.e.the
situation confronting the nationtoday is very
serious. This Is not the time to score a
debating point. As such, we have been
opposed to all kinds of restrictions and we
are in favour of free flow of trade. R would be
betterifthera is a uniform policy forthe entire
country. The existing restrictions are not
limtegl to Madhya Pradesh only. Chandu
Lalji, being the Congress Spokesman, you
are not aware of even this
much...(Interruptions)

SHRI CHANDULAL CHANDRAKAR
{Durg): The Madhya Pradesh Government
has also imposed restrictions.
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other states have aiso done it, why don't you
calia meeting at allthe states and thrash out
a uniform policy?

SHRI CHANDULAL CHANDRAKAR:
Why is the Madhya Pradesh Govemment
being a party to it?

SHRI ATAL BIHARI VAJPAYEE: It is
being a party to it, because you are a repre-
sentative from the state. Madam Chairper-
son, | would like‘to repeat that we should
formulate a uniform national policy on distri-
bution and it should ensure the protection of
consumer interest, the provision of remu-
nerative prices to farmers and a fair Govern-
ment food stock. We cannot depend on
imported foodgrainstorlong, the production
will have to be increased and for this, the
tarmers should be provided remunerative
prices. Unfortunately, todaythe farmers have
developed thisleeling that a policy opposed
to their interests is being adopted by the
Govemment. Therefore, the current policies
require some change and clarifications are
very essential. Thank you.

SHRI GEORGE FERNANDES (Muz-
zaffarpur): Madam Chairperson, the discus-
sions taking place here shouldtake place in
the context of the new economic policies of
the Government. Because whether it is the
question of the procurement prices being
given to the farmers at the moment or the
question of foodgrain import or the question
of withdrawal of subsidies on fertllizers and
other items or the question of subsidies, all
the three things are the outcome of the
Govermment's new economic policy. Whather
the government makes attempts to camou-
flage it and succeeds for some time or not, it
is clear from the agreements reached atthe
Govemment level and the talks that the
Government has had with the international
Institutions, that the country’s economic policy
is not being steered by the Government, but
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GATT. So far as this issue of imports is
concemned, the International Monetary Fund
andthe GATT have imposed aconditionthat
the country will have to import 3.3% of the
totalfoodgrain consumption within the coun-
try. |am not aware of the extent of informa-
tion available with the Food Minister be-
cause he is notaware of the GATTtalks. The
hon. Ministeris nowhere in the picture as far
as the talkks are concerned. Some others
hold discussions. If any proof is required in
this regard, both the Food Minister and the
Agriculture Ministerare present inthe House.
When the Government took a decision to
import 10 lakh tonnes of wheat, as early as
January, Jakhar Saheb condemned the
decision inthe strongest possibleterms and
described it as disastrous for Indian agricul-
ture, at a mesting of the Indian Council of
Agricultural Research, which took placs,
immediately after the decision. Therefore, |
would like to tell the hon. Minister that he
should not defend the Government on the
decisions on economic policy matters taken
together by the Prime Minister, the Finance
Minister and the Commerce Minister, atthe
dictates of foreign countries andimposed on
our country......

Shri Jakhar had shown courage in the
month of March, 1992, Such a courage needs
to be shown again and task performed with
firm determination. This i1s a policy issue and
nothing else. The GATT put four major con-
ditionalities in connection with agriculture.
Uts tirst suggestion was:

[English]

The Indian Agriculture must be made a
part of the Global agricultural regime.

[Transiation]
| would like to know the opinion of the

hon. Minister of Foodinthis regard. Is itafact
that the indian Agricultural policy is infiu-

Pz 0
encedbythe American and Europeanpolicy
even though farmers in our country till their
fields with ploughs and produce one third or
half of the quantity produced In other coun-
tries. Can the Indian agriculture compete
with the foreigner's where money and sub-
sidy are given for not cultivating in America
and Europe. The foreigners will deliver a
lecture here and we will keep quiet and
withdraw subsidy whereas they give subsidy
for not cultivating the land. They throw the
grains into sea and entive agricultural policy
in America and Europe is formulated on the
basis of subsidy payment. The Government
is now being asked:

[English}

Integrate your agricultural policy with
the Global agricultural regime.

[Transiation]

Whatever may be its implications, it is
known to those who are in the Government.
What | said regarding import is very much
written here. It is a fact and not a talk in the
air. It has been written therein.

[English)

3.5 percent of the internal consumption
shall be imported.

[Transiation]

Today you may ask as to how faritis
linked with the decision of import. The hon.
Minister of Finance should be called here
and askedto make a statement inthis regard
because he will not be able to replyit. ltis not
known as to what actually is happening.

[English]

Withdraw the Fertilizer subsidy, water
subsidy, electricity subsidy and diesel sub-
sidy.
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[Translation]

Subsidy on these four tems has been
withdrawn. Then comes the turn of the Public
Distribution System. Levy foodgrains are
distributed through the Public Distribution
System. It should be stopped. These
foodgrains should be purchased on market
price irrespective of tha factthat it is manipu-
lated by big traders. Today the Public Distri-
bution System is functioning for the poor
people in cities of the country. It should be
stopped and it should be decided on the
basis of International scrutiny whether
foodgrains could be suppliedto all people on
subsidised rates. These are the conditionali-
ties and the Government has agreed to
these. The hon. Minister of Finance or Agri-
culture should know about it better. The
GATT and the LM.F. ar formulating our
economic policy. The Government wants to
convince them that it is following the policy
much before the agreement is signed. Yes-
terday, there was a questiononfood-grains.
The hon. Minister of Food made his state-
ment here and the hon. Prime Minister rose
up in the meantime and further elaborated
the point. Those are the proceedings of
yesterday. The hon. Minister stated thatthe
importwas of the order 2f 30 lakh tonnes and
some decisions too have been made in this
regard. The hon. Prime Minister had no
knowledge of it. He said that there was no
rain in the month of June and July last year
and it seemed that there will be famine in
July. So, the Government had to take some
decisions during August and September.

[English)

He said:

"It was at that time that agreements
were made for the import of one or two

milliontonnes, three milliontonnes and noth-
ing more.”
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[Translation)

Again he says that 3 milllontonnes were
imported but sofar as | have the information
the actual deal was struck for 3.5 miliion
tonnes. The Government decided to make
the import in two instaiments. First instal-
ment of the order of 1 million tonnes was to
be made from Australia and second of 1.05
million tonnes from Canada. The deal with
America was struck recently. | am not pre-
paredta accept thatthe hon. Prime Minister
had no knowledge of this fact. He wanted to
mislead the august House deliberately. He
should not have misled the House on such
matters. Was he not aware when the deal
was struck? The Government had initiated a
dialoguewiththe USAregardingthe deals in
the month of January. When USAfixed prices
with the Government, the representatives of
Cuba came here and requested for some
food-grains stating their children were dying
for want of foodgrains. They asked for one
lakh tonnes of foodgrains and finally it was
decidedtoexpon 20thousandtonnes of rice
to Cuba. They asked for the foodgrains, at
least for their children. When America knew
it, their Food Minister said that since India
was going to export rice to Cuba, America
will not give wheat to India on subsidised
rates. Shri Gogoi is sitting here who made a
statement outside this august House in the
month of March. The hon. Ministers forget
after making statements. If he wants, | can
show him the prool. America said that it
would not supply wheat to India on subsi-
dised rates. Then the government was
puzzled and floated international tenders. It
did not make any headway as in the past.
Thereafter, a deal was struck with Canada
and Australia. The Presidential elections were
due on the 6th and the 7th September and
Shri George Bush, the American President
wanted to get farmers votes, He decided to
supply wheat to India on the basis of his
decision to supply wheat to 20 other coun-
tries on subsidised rates. Russia was given
the largest quantity of 50 lakh tonnes. it also
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decided and announced to supply 15 lakh

tonnes of wheat to India In accordance with
its earller dacision. The Government suc-
ceeded in striking the deal of 10 lakh tonnes
wheat with great efforts.

[English)

Which is still a littie less than one million
tonnes.

[ Translation)

it seems that the Govemment would
strike a deal for a further half million tonnes
of food-grains In all atotal of 35 lakhtonnes
of wheat would be imported. Adealto import
2.5 lakh tonnes of rice has been struck with
Vietnam which tself has been experiencing
hardship for years. The Government is not
prepared to pay reasonable price to our
farmers to purchase rice, but it does not find
any ditficulty to import foodgrains from for-
eign countries or much higher a price. In his
statement the hon Prime Minister said:

[English]

ltwas a decision based on timely antici-
pation of what could happen and the antici-
pation was that.

[Translation)

There can be famine in our country
because there was severe droughtandthere
was no rainfall. Tharefore, It took such a
decision. | have nolthing to say about the
decision of the Government. We are an-
guished and It will continue, but we have
nothing to say in this regard. On the 6th
November the General Secretary and the
spokesman ofth=¢ -ngress Party who spoke
oa behall the '+ ngress President and the
Orima Minister said.

prices of fertilizers
and wheat b';pon =
[English]

“The Congress Government had only
been fulfilling the contracts signed by the
previous Government in 1990 and 1991,

[ Transiation)

The Statement made by the hon. Prime
Minister inside the House and his submis-
slon yesterday as to how and why the Gov-
emnmeanriwascompeliedtoimportfoodgrains
are contradictory. The written statement of
the leader of the party Is also there. This
statement was not made either out of anger
or fun. It was a written statement that the
Government had no other way out. The
previous two Governments of ShriV.P. Singh
and Shri Chandra Shekhar had done the
right thing.

AN HON. MEMBER: In which newspa-
perdid it appear?

SHRI GEORGE FERNANDES: It ap-
peared In all the newspapers in the country.
Whatconnectionisthere between the news-
papers and the Congress party? Every one
has gone through the newspapers. | was
anguished alot because | was notawarethat
there will be an opportunity to refer to those
names in the House. What was spoken
outside the House was already spoken.

Mr. Chairman, Sir, | would certainly like
tomake it clear thatthe Government will play
apoliticalgame regarding this import and will
try to defame the previous non-Congress
Governments. Why does the hon. Prime
Minister make such an announcement in-
side the House regarding the compuision
under which the Government had to import
wheat. 1t 18 an issue linked with the Public
Distribution System. The Government did
not procure wheat from our farmers by pay
Ing higher prices. The Govemment shou.c
not make such a statement in the House
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[~]

Justawhile ago, ShriNathuramMirdhawent
out. In this very august House he had said
that the Kharlf crops for the year 1892-93
have been harvested and the Rabi crops
have been sown. Thera Is going to be a
record harvest this year. According to him
Rabi the production of crop is going to reach
180to 183 milliontennes. Mr. Chairman, Sir,
| agree with him regarding the production of
Kharif crops this year:

[English)

It Is already 100 million tonnes and this
100 million tonnes of Kharif harvestis an all
time record In the history of agriculture of
India.

[Transiation)

]

And seeing the production of the Rabi
crops this time, | believe that even If the
production does not reach 183 mjilionto 184
million tonnes, we are going to produce at
least 180 million tonnes as compared to
highest ever production of 176 million ton-
nes upto last year. | have no doubts about it.
Therefore, when sufficient foodgrains are
being produced in the country, where does
the question of import arise. Thera Is condi-
tionality of 3.3. per cent. GATT has said that
the Government has to fulfil this import
commitment. It has been mentioned in the
Dunkel proposals also. | am raising another
issue before you. For a moment even if |
agree that the Government was in trouble
which |am not bale to comprehand, the data
does not show it. The Anglo-Saxons in
America, Australla and Canada pressurise
us. You have to purchase wheat from them
at a high price. Why does not the Govern-
ment purchase it from European Commu-
nity? European Community asked you to
purchase from its member countries, They
also provide susidy on it. The hon. Minister
said In his statement that the average price

N‘JVEME'R'L’S 1982
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wheat import
per quintal of wheat is around Rs. 501.74
after adding subsidy to it. The government
can get it al an average price of Rs. 400 per
quintalfrom European Community, This has
been stated in a written statement that aver-
age price of wheat imponted from Canada,
Australia and America Is Rs. 501.74. Why
could it not be got at Rs. 400 per quintalfrom
the European Community? Why has the
Govemment not imported it from the Euro-
pean Community. it has not purchased
because there was conditionality of GATT.

(English)

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): The wheat was not acceptable to
ourconsumers. We broughtitin 1977. t was
very difficult to sell it also.

[ Translation)

SHRI GEORGE FERNANDES: This Is
your argument. We are not ready to accept
it. You people visit Europe at the cost of
Govemment exchequer and make merry.

[English)

SHRI TARUN GOGOI: It was very dif-
ferent varlety. | can bring the variety and
show you,

[ Translation]

SHRIGEORGE FERNANDES: Itis not
a different variety. We do not accept this
argument. | am of the opinion that It is be-
cause of American pressure on indiathatthe
Government has decidedto purchase wheat
from America.

Mr. Chairman, Sir, lamconcerned about
one more Issue angd that is about the attack
on the Public Distribution System. The lssue
of subsidy Is not limited to only fertilizers.
Thiswouldbe applicable to electricity, water
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and diesel also in due course of time. | would

ilke to point out here and the hon. Minister
will agree as he has provided the data that
gradually the Government would withdraw
the Public Distribution System as has been
suggested in the Dunkel proposals. | know
thisis against yourwishes. Theyare pushing
you onthe verge of distruction. Last y%ar 16
lakh 62 thousand tonnes foodgrain was dis-
tributed through the P.D.S. while this year it
was reducedto 14 lakh 80 thousandtonnes.
Yesterday, an hon. Member saldthat though
population is increasing and more popula-
tion needs more foodgrains. Yet why didthe
Government forget this and reduced the
allocation from 16 lakh 62 thousand tonnes
to 14 lakh 80 thousand tonnes. Last year in
April the Government had provided 15 lakh
19 thousand tonnes. Whereas this year tt
was 12 lakhs 43 thousand tonnes. in May
last yearit was 14 lakh 69 thousandtonnes,
whereas it was 14 lakh 52 thousand for the
corresponing perlod this year. Last year in
June it was Increased to 14 lakh 40 thou-
sands tonne and this year It was 15 lakh 41
thousand tonnes. Last year in July it was 16
lakh 19 thousand tonnes whereas this year
it was reduced to 15 lakh 62 thousand ton-
nes. It was 16 lakh 61 thousand tonnes in
August lastyearandthis year it was reduced
to 15 lakh 87 thousand tonnes. The policies
of the Government reveal that it has been
decided to do away with the P D.S. Just as
LM.F., GATT and America are pufsuing
policles inthe Industrial sector in India which
would ruin the future of workers, similarly,
these policies are paving way for the de-
struction of farmers and poor consumers in
the agriculture sector.

Mr. Chairman, Sir, therefore, | would
liketo emphasize that this debate should not
be cencluded here under Rule 183 today. it
can be concluded only when the Govern-
ment shows some readiness to change its
policy. Some Members of even your own
party are against the new economic policy. |
don't know what Is their number but mem-

mdaguthpur 598
bers who are associated with agriculture,
workers and poor do not support your new
economic policy. We would like that i the
Govemment takes some steps to do away
with this policy only then this debate will be
meaningful. The Government can speak of
doing away with this policy only when It
shows readiness to stand against America
andotherinternational institutions which are
putting pressure. Agread that the country is
in deep debt but why does not the Govemn-
ment come out categorically that we cannot
repay back the loans in nextten years. Why
does not the Government come out in the
open and say that it cannot repay back the
loans. Will America attack us if we say like
this just as it did against Iraq. The govern-
ment should clearly tell that it is not In posi-
tionto return the debt. Somebody has taken
debt, we don'tknow for what purpose butwill
the Government ruin the lives of farmers and
labourers for it. Therefore, the Government
should courageously take a stand and face
the reality.

Last but not the least about the prices.
Ataljihas raisedithere. The government will
have to make a firmpolicy about prices. The
Govemmentshouldfix the prices of inputs to
be usedby thefarmers. Besides there should
be a policy to maintain balance between the
prices of industrial products and agriculture
produce. The Govemment shouldtake steps
in this direction also.

On our part we would like to say that
againstthe policy ofthe Government andthe
situation created by it the workers of the
country have staged a massive demonstra-
tion. Now the time has come when the work-
ers in the country have come to the streets.
The farmers of this country will also have to
come to the streets In their support. When
both will agitate together, then either the
govemnmentwill have to give up lts policles or
will have to go out of power. Only then these
policies will be changed.
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SHRI SUDHIR SAWANT (Ra]pt:}
Madam Chairman, for the last one hour

are witnessing an exercise in rhetoric, a
rhetoric tailored and coloured with dogma-
tism, political bankruptcy which led to the
bankruptcy of this country.

| remember, in June 1991 a sitwation
arose wherein two years of utter misman-
agement brought this country to the very
brink of bankruptcy, where the farmers of
this country, where the poorer sections of
thiscountry..(Interruptions)

We can neverforget the circumstances
underwhich this Government came to power
and elections were held. Economic policies
are something which require time to give
effect. The new economic policy of the
Government was launched after this Gov-
ernmant came to power. We cannot expact
thatthe Government will have amagicwand
to resolve all the problems. Unfortunately
whatwe are witnessing isthat the esteemed
leaders of the opposition are still living in the
world of pre-cold war. They are totally unre-
latedto what is happening in the worldtoday.

16.00 hrs.

[SHRIPETER G. MARBANIANG - IN THE
CHAIR) '

What we must decide today Is whether
we are going to accept isolation of India as
the basis of our policy or whether there is a
requirement for us to integrate with the reali-
ties of the present post-cold-war world. The
reality of the pre-cold-war, where we had a
powerful alliance - an alliance on which we
could rely for many things - no longer exists
today. '~ *he present days, what Mr. George
Ferna s.vw has just brought out is true
whather tig United States Is the only super
powerlthis world. Whether we like it or not,
we will Mlye to survive. We will have to

NOVEMEER 25, 1992
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sustain ourselves in the realities of the pres-
ent world order. It is no doubt and it is well
realised by everyone and especially the
present Govemment, that the arm-twisting
tactics, in which the capitalist world has
indulged in, has serious repercussions for
this country. Butwhatis of essenceisthat we
have to tailor our policy. We have tocharta
course for this country taking stock of the
present worid order. We cannot live In isola-
tion. From where are we going to get the
technology? (Interruptions)

MR.CHAIRMAN: Please addrasstothe
Chair. (Interruptions)

MR. CHAIRMAN: Do not listen to them.

SHRISUDHIRSAWANT:Whateverhas
happened in the election, these people are
expecting dramaticchangesinthe American
policy. lamsorry,thatis not going to happen.
But | come down to the basic fact.

The primary duty of this Government is
toensure onething, that is, the basic essen-
tial requirement. Andthat is food wherein we
come to think about import. Why import?
Why was the wheat imported? (/nterrup-
tions)

Traditionally, all Congressmen, I think,
are of soclalist mindset. That is what we are
propagating here also. Firstly, why was the
wheat imported? There are three reasons.
Firstisthefallinproduction oftotalfoodgrains.
There are many reasons. lwillnotgointothe
reasons. But in 1990-91, from 176.3 million
tonnes, wecame downto 1991-92figures of
176 milliontonnes whenthe annual demand
Increase was 3 per cent. In such a situation,
what wastobedone? The available quantity
of wheat in this country was not going to
increase. So, this Is the basic parameter
underwhich it must work. Thewheat produc-
tion alsofelldown. The procurement for PDS
was 9 million tonnes wheres the procure-
ment was only 6 million tonnes against the
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requisement of 9 million tonnes. Then, we

were faced with a serlous drought condition
whereinthe wheat was required in this coun-
try.

in a drought situation, what has the
Qovemmentto do? It has to apply its mind,
foresee the future possibilities and take
decisions. Accordingly, the decisions were
taken. We cannot dofire-tighting everytime.
Govemment rightly decided atthat particular
time that it was essential that wheat was to
beimported. Itis notbecause of some GATT
restriction or IMF restriction. it was a practi-
caldecision taking into accountthe situation
wherein a situation could occur whese there
could be a Somalia. We cannot start buying
wheat or we cannot start going in for world
tenders when there is nofood inthe country.
The Government must essentially ensure
that at a particular time, there is a continued
supply of foodgrains and inthis sense, itwas
the primary reason that the wheat was im-
ported. | am certain that no IMF or GATT
restrictions orconditionalities of 3.3 percent
were there. | do not know from where these
figures have come.

The second point which | would like to
present hare Isthe economic cost. Whenthe
Government had deciced to import wheat,
procurement price was increased by Rs. 50.
So, this benefit has gone to the farmer but
after procuring at Rs. 275, what is the eco-
nomic cost? The economic cost comes to
Rs. 455 perquintal. So, whatthey are saying
thatwe can buy fromthe open market will not
hold good. The costof wheat may be Rs. 275
per quintal. But the handling charges, distri-
bution charges and stocking and all that
accounts to the real economic cost of Rs.
455 per quintal. Let us look at the economic
cost in relation to whatis beingimported. We
have imported one million tonnes of wheat
from Canada, Australia and US and the
average works out to Rs. 517 per
quintal..(interruptions)..

Find wheat mport **

[ Transtation)

SHRI MOHAMMAD ALl ASHRAF
FATMI {Darbhanga): He Is an urbanite and
therefore he does not know much

SHRISUDHIR SAWANT: No, | am not
an urbanite.

[English]

So, Rs. 517 is the economic cost which
works out for the Imported wheat. They are
propagating to buy it from the open market.
Ifwe buy at, say, Rs. 350 per quintal, asthey
are propagating from the open market, than
what would be the actual cost? The eco-
nomic cost is Rs. 545 per quintal. So, what
they are propagating that we can buy from
the open market is nottrue as Rs. 517 isthe
economiccost perquintal. f we buy at market
cost, it comes to Rs. 545 per quintal.

The second point is whether there has
been any damage to the farmers. | am cer-
tainthatthis Government willnot do anything
which willcause any damagetothe farmers.
The farmers were assured of the minimum
support price of Rs. 275, Selling it to the
Government at that rate is totally the secre-
tion of the farmers. lf they are getting abetter
price In the market, say, Rs. 350 or Rs. 325,
the farrmers are totally free to sell it. So, | do
not understand why they are saying thatthe
farmers are being harmedby Import of wheat.
The farmer Is getting at the existing market
rate as on today also. They have not clarified
as to how this import of wheat has affected
the farmer in real terms. There Is no effect
totally.

In March 1992, we did notwantto impornt
wheat. The Agriculture Minister is himself a
farmer. in March 1892, there was a proposal
for importing wheat; he himself opposed it
and the Government had rescinded it and
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the decision to import wheat had been
shelved.

We must realise one thing about the
public distribution system, that is, the effect
of purchasing wheat at market price. Onthe
one hand, we are taking about pricing and
inflation. What happened? Last time, when
the Government did not import wheat from
Mayto October 1991, there was a cost price
of 16 per cent In foodgrains. Now what has
happened is that the cost price from May to
October 1992 has just been 0.2 per cent.
The question is of demand and supply. There
is going to be no magicbecause the quantity
of wheat produced in this country is going to
betha same. lf the Governmentis going into
the marketto buy wheat at marketprice, then
twothings will happen. Firstly, it willbe unjust
tothose farmers who have sold wheatto the
Government at the procurement price. The
second thing is if the Government goes to
buy in the market, the cost of wheat is going
to Increase manifold. There is going to be
increased and tremendous demandfromthe
Government side and if the market price
today is Rs. 350, it will automatically and
certainly beyond Rs. 400 thereby affecting
those who are marginalfarmers andfarmers
living In my constituency. My constituency
does not produce wheat. We are dependent
on Punjab and Haryana for wheat. If the
Government is going to the market to buy
wheat at the market price, what will happen
to poor and marginal farmers and landless
labourers who are dependent on tke mar-
ket? Mr. Fernandes has saidthatwe wantto
do away with the Public Distribution System.
| do not understand how. He quoted some
figures which have nothing to do with the
ground reality. As far as | know, Public Dis-
tribution Systemis functioning in my State of
Maharashtra, very effectively and efficiently
eventoday. Justbygiving somefigures how
can one make an allegation that the GATT
andthe IMF have imposed certain condition-

alities on the Government that they must do
away with the PDS? Since the Congress
Government and Congress Party are com-
mittedtothe Public Distribution Systemwhich
is functioning quite satistactorily, this allega-
tion is totally unfounded and unwarranted.

Sir, now Icometothe question of subsidy. As
far as farm subsidy is concerned, it Is not
something unique to India alone. In all the
countries ofthe world, there are subsidies. In
the European community, farm subsidy per
capita in dollar terms is 238.4 and in the
United States, frm subsidy in dollar term
is148.5, whereas inIndia, per capita subsidy
Is as little as § 4.3. ..(Interruptions)

[Transistion)

SHRI NITISH KUMAR: That is what we
want to tell you.

SHRI SUDHIR SAWANT: | will restrict
myself to that subject.

[English)

When we talk of subsidy, there is noth-
ing wrong in giving subsidies. As far as
subsidy Is concerned, it is a universal parc-
tice because agricultural production is af-
fectad by many factors and it requires State
intervention. So, for this particular purpose,
subsidy scheme has been existing in this
country.

Butthe onlyfactoris that this subsidy for
fertilizers, which was about Rs. 375 crore in
1981-82 has gone upto Rs. 6, 219 crore in
1891 and by March 1993, this figure will not
be anything belowRs. 9,000crore. The only
factor that | want to highlight is that as far as
tertilizer production is concerned, we must
provide the Inputstothe farmer ata low cost,
and everyone agrees to it. But how are we
goingtodoso? There aretwo methods. One
is the subsidy method. The second method
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here, | must compliment the Joint Parlia-
mentary Committee on Fertilizer Pricing
because they realised this factor and they
went on the right course, that is, to decrease
the cost of production of thefertilizers so that
the farmers could be given the fertilizers ata
low price. | say this becauseultimately sub-
sidy is not the answer, if you have to be reall
competent and self-supporting, resiliency
must be built within the economy. The
Committee have given certain recommen-
dations. Iwould like to know fromthe Gover-
ment whetherthese recommendations have
been implemented or not. This is very impor-
tant because the impact of this fertilizer
subsidy will be such thatitwould gofromthe
present level of about Rs. 6200 crore to
nearly Rs. 9000 crore by next March. Unfor-
tunately, the reason forthe increase in fertil-
izer prices is that allthe recommendations of
the Committee are not being implemented.
The Committee recommended that the gas
price be reduced by 35 per cent. This would
have effecteda saving of Rs. 560 crore. This
has not been implemented. In fact, the
committee has also recommended that the
price of naphtha and LPS must be frozen but
these prices have increase by 35 per cent.
You see the impact. The committee has
recommended that the rail freight be re-
duced thereby effecting a saving of Rs. 280
crores. | would like to know whether this
recommendation of the Committee has been
implemented or not.

Simularly, for imports, the foreign ex-
change was 1o be provided at the Govern-
ment raie and not at the market rate. This
would have effacted a saving of Rs.675
crores. By making these recommendations,
the Committee attempted to reduce the cost
of production by Rs, 2,000 crores. But what
in fact has happened is that all the recom-
mendations ofthe Commitiee have notbeen
implemented and only minor, sultable rec-
ommendations have been implemented.

pmas ol fertilizers 06
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When there was dacontrol of the prices,
there was an increase in the prices of phos-
phoric fertilizers. | would request that when
the Government has accepted the report of
the Committee in principle it should imple-
ment It sincerely. The recommendations
given by the committee should be accepted
in its entirety. By implementing some of the
recommendations only, the Government is
not going to solve the problem.

As far as fertilizers are concerned, the
entire Potassic and Phosphatic fertilizers
are imported. But in this situation are we
going to survive for long? It is not a question
today. A subsidy can answer only current
problems but it cannot answer the future
problems. By 1996-97 the content of subsidy
is going to go up to Rs. 11,000 crores and it
is going to increase progressively. | would
liketo know the action taken by Government
to contain the import and to see that there is
no increase in the cost of fertilizers.

Devaluation is another reason. The
partial convertibility of rupee has suddenly
gone up. Theinternational cost of fertilizers,
when you calculate it in terms of rupee, has
gone up by 30 percent. Subsidy is going to
increase if the cost of fertilizer increases.
Hence something concrete must be done in
this regard.

Another important point 1s that when
youimplementa Committee's report, itshould
be implemented in its entirety even by the
State Government F ur exainipae e price of
a DAP bag went up from Rs. 4000 to Rs.
8000 per tonne. There was a sudden jump
The Government imediatelytook action and
announced a subsidy of Rs. 1000 pertonne
andgave ittothe State Government. Butthe
State Government failed to distribute the
subsidy in an equitable way. As far as Ma-
harashtra is concerned, this subsidy has
gone to Western Maharashtra. It has not
gone to Konkan or Vidarbha because it was
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distributed on the first-come-first-serve ba-
sis. Only those farmers who could 'mmedi-
ately purchase te fertilizers could get the
benefit of this subsidy.

These are some of the lacunae and the
State Government will have totake action in

this regard.

The BJP Government in Uttar Pradesh
has suddenly from Ramcome down to fertil-
izers and food. | do not understand why the
U.P. Government has not implemented the
recommendations ofthe Committee. |do not
know why the Uttar Pradesh Government is
not reducing the Sales Tax of 6 percentand
why it has levied certain charges on the co-
operatives. The JPC also recommendedthe
same thing. When there was de-control of
prices, a bag of DAP used to cost Rs. 247
anditwastogoto Rs. 450butbecause of the
Intervention of Central Government the price
was brought downto Rs. 350. Had the U.P.
Government done what the committee has
recommended the price of DAP ferilizer
would have come down to Rs. 300 which is
within the manageable limits.

So, it is notcorrect to blame the Central
Government in its entirety. One fact is that
we are all seized of the matter that the
fertilizer industry must prosper.

In Haldia, the cost of fertilizer per tonne
is Rs. 20,000 Iwouid like to ask my frinends
who are sitting here, what they are doing to
reduce this. We agree that labour must be
looked after but at the same time, the labour
must also produce. You cannot demand
overtime without working. That is what is
happining in Haldia. So, who is going to pay
the absidy? Shri Indrajit Gupta has sald that
all the public sector undertakings are run-
ning at a loss. (Interruptions)

MR. CHAIRMAN: Just a minute. The
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Business Advisory Committee had allotted
two hours for discussing this very important
matter. Now, the allotted time for this discus-
sion Is over. Is it the sense of the House to
extend the time for this discussion? If so, by
how many hours?

SEVERAL HON. MEMBERS: The time
for this discussion should be extended by
another threee hours.

MR. CHAIRMAN: No. We will try to limit
our speeches as far as practicable. The
Leaders of most of the political parties have

already spoken.

SHRI SOBHANADREESWARA RAO
VADDE (Vijayawada): The Leaders of other
smallerparties have not yet spoken. Atleast,
Mr. Chairman, you must give chance to one
person from every Party.

MR. CHAIRMAN: Mr. Sawant, you take
two more minutes. Is it the sense of the
House that we shall extend the time till we
finish the discussion?

SHRI SOBHANADREESWARA RAO
VADDE: Letusfirst extend it upto 6 ‘o’ clock.

MR. CHAIRMAN: No.

SEVERAL HON. MEMBERS" Let us
continue tomorrow.

MR. CHAIRMAN: No. We have to dis-
cuss other items toworrow. We have to finish
this discussion today. Please co-operate.

SHRIBASUDEB ACHARIA (Bankura):
Sir, we will situpto 6 ‘0’ clock and then we will
continue tomorrow. Let us not sit beyond &
‘o’ clock.

MR. CHAIRMAN : | am again putting it
before the House- is it the sense of the
House ihat the House sits till we finish this
tem?
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SEVERAL HOf. MEMBERS: No.

[Translation)

SHRI ASHOK ANAND RAO
DESHMUKH (Parbhani): Mr. Chairman, Sir,
the discussion on Fertilizers and prices is
very impontant. Therefore the Time should
be extended.

[English)

MR. CHAIRMAN: Thatis why I saidthat
let us continue today. Let us not take it
tomorrow. Let us finish it today.

SHRI AMAL DATTA (Diamond Har-
bour): What happenedwas thattwo subjects
were clubbed and the discussion started.

MR. CHAIRMAN: The Business Advi-
sory Committee decided to aliot two hours
forthis discussion andallthe Leaders agreed.

SHRI BASUDEB ACHARIA: The allot-
tedtime forthis subject was two hours. Now,
we have clubbed two subjects- import of
wheat and fertilizers. So, we are discussing
at the moment two important subjects.
Generally, the time allotted for discussing
subjects under Rule 193 is two hours but the
discussion has never been completed within
the allotted two hours.

Therefore, what | suggest Is - as.iwo
subjects have been clubbed tegether- that
let us extend it by another two hours. For
discussing these two subjects, we will re-
quire aminimumoftwo hours. Today, we will
situpto 6'0’ clock and let us see whetherwe
will be able to finish this by tomorrow.

Kisan Leader ,Mr. Rajesh Pilot has not
spoken. Mr. Digvijaya Singh is there. You
must extend the time for this discussion.

SHRIDIGVUAYA SINGH: Thetime for
this debate shouid be extende

of fertilizers  g10
wheat import

MR. CHAIRMAN: We will co-operate.

All of us will co-operate. We will continue till

six'o’ clock. Afterthat, we will again continue.

SHRIBASUDEB ACHARIA: Nottoday.

MR. CHAIRMAN: Is it the sense of the
House that we should sit till we finish it?

SEVERAL HON. MEMBERS: No.

SHRIBASUDEB ACHARIA: Willsit upto
six ‘O’ clock; and then again tomorrow we
will start discussion on this issue.

MR. CHAIRMAN: Should we continue
this discussion upto six O' clock?

SEVERAL HON. MEMBERS: No, no.
SHRIBASUDEB ACHARIA. Todayonly.

MR. CHAIRMAN: Is it the sense of the
House that we should continue our discus-
sion till six O clock today on this issue?

SEVERALHON.MEMBERS: Yes. Then
again tomorrow we should discuss this is-
sue.

MR. CHAIRMAN: Mr Sudhir Sawant,
you can again start speaking on this Issue.

SHRISUDHIRSAWANT: Iwould liketo
state that the commitment of the Congress
Party andthe Congress workersisto ensure
that the farmers get profit out of their pro-
duce No other person than the esteemed
Minister of Agriculture is committedto caicu-
late the cost of production there by ensuring
that when farmers get the ultimate price of
their produce, they will get profit out of it and
not what is happening today.For this, some
more time is required. We do not have a
magic wand by which we can achieve the
results quickly, because the economic policy
of this country has just taken a shapa, just
started. it would require a momentum to be
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generated. And what is happening today Is
that the non-issues are dominating the real
issues.Forexample, Ayodhyaissueandother
issues.

The Governmentimported wheat tofulfil
its primary responsibility to the people to
ensure that there is a continued supply of
foodgrains to the farmers. There Iis no other
intention, no other agreement, as h3s been
propagated. The farmers have not Been
affected. |donotknow howthe farmershave
been affected adversely.

The Government 1s committed to de-
creasethe costof production ofthe ferilizers
thereby decreasing the cost of fertilizers,
thereby decreasing the subsidy. | do not
understand why these things are being po-
liticised again and again. Suddenly, the BJP
has shifted its stand from Ayodhya issue to
this subsidy issue. | do not know fromwhere
they got this concern. Forthefirsttime, inthe
history of Jana Sangh and the BJP, they are
talking about the farmers. The only reason
for this is that they know that the Ayodhya
issue no longer holds water and they must
find some other alternative to caichthe eyes
of the people; andthat is the only ploy which
they are raising today.

Iwould request all the political parties to
co-operate with the Government in imple-
menting its agricultural, industrial and eco-
nomic policies . The Prime Minister has said
that within two years he will decide about the
course of action whereby when this country
enters the 21st Century it will be second to
none.

SHRI AMAL DATTA (Diamond Har-
bour): There are two issues before us. One
relates tothe import of wheat by the Govern-
ment, which from the very beginning has
been trying to save foreign exchange and
clamp down an enormous amount of control
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on imports. And suddenly we find that the
Government goes out to import wheat.

Initially it said it would import one million
tonnes of wheat. But, now, It appears that at
leastthree milliontonnes of wheatthey would
be importing. This is avery curious aspect of
this issue. The other matter concerns the’
price of fertilizers becomes an issue be-
cause of the Goverment's efforttotake away
the subsidies on the basis of which Indian
agriculture has been continuing, at least, for
the last eleven years. Suddenlythis Govemn-
ment tries to change everything all commit-
ments, all assurances, all practices, all pro-
cedures, everything in every walk of ife,ina
partofthe economy which is very basicto the
survival of this country and which is basic to
the need of the country to be self-sufficient
and self-reliant which had acquired in the
60s and i1n early 70s at great cost 1o the
people and paricularly to the farmers.So
these two issues that have been combined

Jlogether for no reason, perhaps then just to

see that matters are disposed of as quickly
as possible. Butthat is doing inustice to both
the issues because none can be discussed
properly.

However, let mefirst concentrateonthe
wheat impor. Fertilizer subsidies, we have
been discussing earlier, last year and in the
earlier Sessions of this year also. Wheat
import is something which perhaps has been
in the air even before January 1992. But
actual decision appearsto have been taken
only around 15th of January 1992 by a
Committee of the Cabinet, called Cabinet
Committe on Prices, chaired by the Finance
Minister. Of course the Agriculture Minister
andthe Civil Supplies Minister were party to
it. Now the decision it appears, because we
have never been told the actual words of the
decision, 's to authorise this Ministry of Cvil
Supplies to import one million tonnes of
wheat with the formal authorisation to import
more if necessary. That is what we have
found in newpaper reports. Now how much
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told now that a decision has subsequently
been taken by this Ministry to go and import
3.5 millien tonnes of wheat. | do not know
whether it is correct, but | hope that the
Minister In his reply will make it clear what
actually was the decision and when that
decision was taken in the Ministry.

Now again we have been told, we have
been given various reasons by other people
including the Prime Minister as to the time
and the compulsion for taking this decision.

Yesterday In this House, the Prime
Minister said that the decision'was taken in
last July-August because it was at thattime
that there was an apprehension that the
procuremant has been so meagrethatthere
might actually be a famine condition is india
Therefore that decision was taken.if that
was taken then that had not seen thg light of
the day. What we have now been told that
the decision was taken in january and notin
July-August at all.

| mention it because July-August, per-
haps, has been a good time to take such a
decision. Of course, the procurement has
been very lowinthe April-June procurement
season for wheat, It has been lowerthanthe
targetted quantity by 35 lakhs or 3.5 million
tonnes. Naturally an apprehension could
have been there that after meeting the op-
erational requirements, the bufter stock will
probably come 10 a very low figure, if all the
operational requirements can actually be
met. But when the decision was taken, that
is on 15th January 1992, within a fortnight
before that, the Minister concerned, Shn
Gogoi had been going and giving public
speeaches that the stock position of wheat
was quite comfortable And within a shor
time, he was a party to this decision taken. |
would say that this was a very bad ime to
take this decision because the stock position
was not sobad. In fact, the Government, two
or three months before that had =~ "

wheat import

leasing wheat to the people for which the
Govemnment does not procure and does not
buildupthe stock. The stockis builtupforthe
Public distribution System. In earlier times
when the Government had a lot of buffer
stock, the Govemment had sometmes
suppledwheat toflour mills andtothe people.
But when the Government has already
apprehended that famine conditions might
arise andthe Government said that the stock
of wheat may not be there, at that time, the
Govemment went of releasing wheat for
flour mills for purchasing atta and allkinds of
purposes to see that pricas do not go up.
Now in this way the Government has de-
pleted its own stock. Then they took this
decision. The Government had actually
exportedduringthis period,. 8 milliontonnes
of wheat and .8 million tonnes is releasedto
the open market and to flour mills. So, 1.4.
million tonnes the Government had frittered
out of the stock and then they took the
decisiontoimport1 million tonne. they havew
to explain when the condition of stock or
operational requirement was so bad, then
why did they go on to export wheat? In the
same year, 8 lakh tonnes of wheat had been
exported and 6 lakh tonnes of wheat had
been released to the market. That is soma-
thing, which they must explain.Then, as |
sald, the timing was very bad because if the
Governmant succeeded at that time to pro-
cure wheat, that would have arrived jus! at
the ime when the Indian farmers were bring-
ing their wheat to the mandis -the wheat
would start coming in late March onwards
and that is exactly the time when the middle
of January decision could have been given
effect to. Moreover that conditions in coun-
tries from which the wheat was to be im-
ported and in fact are being Imported now
are suchthatthose arethe months whenthe
prices were the highest. This is a very funny
sitution | think, the hon. Minister, Shri Tarun
Gogoi has enough to answer, why did they
go forthis at that time when the prices were
so high. | know that they had an idea that
thewrniidngt JSwheat cheaply. Infact, the
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US have been giving the wheat to some
countries very cheally. | see fromthe news-
papers that the China got it 80 or 80 dollars
pertonne last year.Butthis was lastyearand
that was not this year. By the time they took
tha decislon, that wheat prices had already
gone up. Anyway, a team had gone there
under a Secretaryforalongtour. Theycame
back with the news that America was not
going to give us the benelit of the export
enhancement programme subsidy. So,
whatever be the reason, we had not ac-
cepted it. The reason given by them is that
Indiais aone-time buyerwhereas Ciinaand
Russia are not one-time buyers. So, they
can get subsidy and India is not entitied for
that. That was the official reason given. But,
we know that the reason was that we were
going to export rice or wheat to Cuba and
they wanted us not to do that. That was the
reason at that time. Later on when, in fact,
the Govemnment of India did not export the
rice which they had commited to export to
Cuba ,then they brought down the price. Of
course, there was an electoral compulsion of
the part of the then Presidentlal candidate
Mr. Bush also to bring down the price or to
allow the subsidy in this case. Butthey went
to the market. They took the decision at the
wrong time and they went to the market to
buy at a wrong time when the price was the
highest. Uttimately when the Amaricah thing
failed, they invited global tenders from vari-
ous countries, Including the European
Community conuntries. Just a few minutes
ago, ShriGogolsaidherethatthe European
wheat Is not good and people in this country
do not like that wheat, but they did invite
those countries to bid. Why did they do so?
lfthat wheat does not qualify the indantaste,
then Why did they do s0? So, | do not think
that is a proper explanation. They should
think of something more. Thenthatthingfeel
through and ultimately they musthave again
Infitedtenders. | do not know when becausel
did not find any reference in these papers.

'N%VEMBER 25, 1982
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Also the reply which he gave yesterdaytoa
question, does not say exactly when they
had invited the tenders, when they negotia-
tied and the price prevalling in which month
was taken into account when the contract
was entered into But anyway, the contract
prices showthatthey havegot ata very high
price from Canada and at a very low price
from USA because of the subsidy, But the
U.S. price is not so much lower than the
Australian price. So, they need not have
walted for the American subsidy to come
through but they could have, Iif they wanted
to, buy the entire quantity from Australia,
which could otherwise be the lowest bidder.
1 do not know what prevented them from
going into that. Infact, when such questions
are asked, | think our Minister should re-
member that we always have this Bofors
fob'a in th sen.e that we always think-and
Intuinisnmetimes quite justifiably- that some
comniission may have beeninvolved. Soltis
betterto give all the details of the offers
received and the offers that have been ulti-
mately selected orchosen. Thatwould have
made things more clear also for us.

In any case, because of thetimings and
because of the various contradictory expla-
nafions given by the Government, this has
always been a matter which arouses great
suspicion in our minds.

[¥]

Then, the question is that the Govem-
ment wanted to Import the wheat in January
because they thought the the stock will be
very low by the 1st of April, orthere willbe no
stock at all. But once April came and once
they have gone through one more procura-
ment season when the wheat output has not
been too bad, why were they not able to
procurethe necessary amount of wheatfrom
the market? This is someting which requires
eag:lanallan again. | can understand that
they can put some blame on the previous
regime of Shri Chandra Shekhar, which was
there from April to Joune, 1891, for having
failed to procure enough wheat, having in-
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procurement. But what happened in 1992
season’? Well, obviously what happened is
that they did not offer the correct price. Iwas
speaking on the Budget and | said that the
price of Rs. 250 which had at that time been
declarad by the Government was too low. |
knewthat FClhad already suggested aprice
of Rs. 280.... (Interruptions).

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD ( SHRI RARUN
GOGOI): Ye s, they got It also.

SHRI AMAL DATTA: They got Rs. 280
much later. | can tell you the sequence.

SHRITARUN GOGOI:Firstwe decided
Rs. 250, then we announced Rs. 25 borus,
then the State Government gave Rs. 5. So,
it came to Rs. 280 from the very beginning.

SHRI AMAL DATTA: All these decl-
sions came one after the other. Yes. F.C.1.
has suggested Rs. 280. But what were the
prices the farmer's organisations were ask-
ing for?

SHRI TARUN GOGOI: Whatever we
offered was offered before the procurement
seasons,

SHRI AMAL DATTA: The question is
that you haveto arrive at a price atwhich you
can buy, not just offer a price where you
cannot buy. You did not offerthemthatprice.
Inone way orthe otherthe price should have
been more. Otherwise this wheat is shown
as exposed. It is quite clear that atthat price
the farmers were not attracted to sell or you
do not have the mechanismto buy. | don not
know what is correct. t may be that you
offered the price but there was nobody on
your behalf to go and buy on the spot with
ready cash. it may bethatalso, Ido notknow
what happened. But you have falled to pro-
cure even when you found that the farmers
were notwillingtobuy . Youdid notincrease

Pl oo
the price sothat you couldbuy the necessary
quantity. You were buying around 15 per
centof thetotalproduce. You had anly toget
amother 3-4 percent more. Then you do not
have to look to foreign source at all. But you
failed to do that, This is sheer mismanage-
ment of funding. Why willthey not be able to
procure another 3-4 percent extra? This is
my question. The Government is so inept in
its hadling of economy that such vital thing
as procurement of food which is the back-
bone of PDS systemwas not done properly.

Anywaytherels asuspicionthatthereis
malafide somewhere also. In anycase, they
were keen In import something because
whenever there is an import matter, there is
always a chance of money leaking out.

Sir, | will come to the other part of the
issue nuw. One of the reasons why there is
stagnation in the production of wheat is that
in spite of the fact that productivity per he
ctare is going up substantially inthe last five
years, the wheat production has been stag-
nating at around 64 million tonnes. The
reason Is the land is diverted to other cash
crops which are giving the farmers more
return. But this is something on which the
Agriculture Ministry or other concerned
Ministries have to decide upon that the price
to be paid should be remunerative price on
the basis of which procurement can be made.
But they have not been cronted with these
things earlier. Earlierthe situation of farmers
having an alternative to divert the land was
not there. But it has come now. Tharefore,
this is an input which must be there forthose
who make the decision as to remunerative
price to be offered to farmers.

| raquest the hon. Minister Shri Tarun
Gogol to kindly note down my points. if you
do not give remunerative price to farmers
this year, they will putthe land on some other
cash cropnext year. You shouidbe aware of
this thing.
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Sir, the fertiliser prices had been In-
creased by the Government; again de-
creased at our pressure. The increase was
40 per cent ; the reduction was 10 per cent.
The net increase was 30 percent so far as
urea isconcerned. The otherfertilisers have
been enjoying the subsidy. There was price
control. Allthis has gone pursuanttoa report
of a Joint Parliamentary Committee. So far
as the phosphatic and potash fertilisers are
conce:ned, the J.P.C. recommended lifting
of the price control entirely. This was, of
course, aunanimous decision. | must keep it
onregardthatourparty Member, Shri Saifud-
din Choudhury, submitted a note of dissent
tothis decision that the control be lifted from
potash and phosphatic fertilisers. So, that
should be kept on record because we are not
a party to this decision or the recommenda-
tion of the JPC. However, when the JPC
Report came with this kind of majority rec-
ommendation, then the Ministry started act-
ing on it so fast that one cannot believe. Sir
we have been in various Committees which
havegiven recommendations. In most of the
cases, the Ministry neverlooks atthe recom-
mendations unless they have to give re-
sponse to the recom-mendations to the
Committee itself, for which they take time-
six months. These six months roll by, then
they get another six months. In this case,
within a week they sarted acting. What they
were waiting for is to have a recommenda-
tion for lifting these price controls and then
they immediately littedthem. And apparently
people outside were waiting for this:3The
DAP’scontrolwas lifted as well as the cangll—
sation of DAPwas cancelled. So, any trader
could impot DAP after that. Apparently this
particular decision was known in American
business circles, the American fertiliser
manufacturers, at least three days before it
came to light in India —a very peculiar
thing— 1.1 they were getting readyto sellto
India. 1hie Prices wentup. As already stated
by nfy friend, my predecessor here, the
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pricas went up from Rs. 4000 to Rs. 8000
straightaway. Then the government had to
make some effort to bring it down. So, this
was happening because as Mr. Fernandes
said earller, it Is tha pleasure of therse for-
eign bodies, the IMF and the World Bank,
which make us take a certain path and this
path of lifting the control on DAP and potas-
siumfertilisers as well as decanalising them
was part of the instructions that our rulers
have received......

AN HON. MEMBER: Directions, not
instructions.

SHRI AMAL DATTA: Yes, directions
they have received from the IMF and World
Bank. Otherwise, it cannot happen. The
decisions wereknownthere earlierthan they
saw the light here and they have sarted
acting op the dacision being made known
here. This is the kind of thing which is hap-
pening. That is why we say that today the
fate of the Indian farmers andforthat matter,
the foodrequirement of India hangs oninthe
hands of IMF and the World Bank . They will
decide whether there is to be subsidy for
fertilisers;they have decided that there cannot
be any subsidy, orin any case the subsidy is
so low, the budget deficit would be so low
and, therefore, ourGovernment has to scrap
the subsidy immediately. They must go on
paying the other part of the budget, namely,
the public debt. But they can scrap the sub-
sidy without understanding what is going to
be the effect of this. Already land is being
divertéd for other purposes, land has ot
been cultivated and where marginal farmers
and smallfarmers are concerned, they have
not been able to buy the fertilisers them-
selves and their production has gone down.
| am just giving it at random. Is the Govemn-
ment at all concerned as to what has been
the effect of the rise in fertiliser prices? Can
theytell us? Cantheyinformus? Is it not their
dutyto informthe pecple and alsothe repre-
sentatives of the paople as to what has been
the effect of this? The price of fertiliser has
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some fertiliser's prices have gone up also in
this week.

MR. CHAIRMAN: Please conclude.

SHRIAMAL DATTA: This is the duty of
the Government to keep us informed be-
cause we cannot have any invertigation
agency, you havethat. You will find outand
you will inform us. What has been the thing
with which we are concemed? We are con-
cerned really with the fact that the grain
output at least is going to fall in the near
future. If at all the farmers are going to use
fertilisers, they are going to use them for
other purposes, for cash crops and others.
Many of the things are to be available, thanks
to the development of agriculture. So, they
will go for that and what will happen? This is
probably the first year that we have im-
ported, but not the last. if you follow this
course of action, in terms of increase in
fertiliser prices, in terms of your not giving
remunerative pricestothefarmers, thenthis
1s just a beginning of a serles of years when
we have to go on importing more and more
quantities of foodgrains. This is what you
must be aware of and concerned with and
alsogive us the information so that at least if
we do not support you, we will not be so
hostile as we are today. Today, we are inthe
dark and when you keep us in the dark, we
naturally suspect that you are doing some-
thing behind the back and the results are
bad. We think that you are destroyig the
economy. It is for you to prove that yos are
not doing so. It is for you to prove that your
increase infertiliser prices has not depleted
the foodgrains production of this country ltis
for you to prove that the farmers are not
diverting their lands or keeping their lands
fallow. So, | expect that the government
should keep us informed about the progress
that has made in this field.

Sir, there are many otherthingsthatcan
be done. Of course, some extra allocation

prices of fertilizers
and wheat impont 622

has been made apparently on the basis of
the JPC's report, for bio-fertilisers. It is a
good thing. When bio-fertlliser is available,
one can substitute inorganic fertiliser by
organic fertiliser. Only in one sphere, it has
been mentioned in the JPC's report that in
algafertiliser, nitrogen is acting as a substi-
tute orsupplementforurea. There are many
other things in this field which can be ex-
plored. Other countries are doing that. But
the main thing is that the Government is
acting on a certain path dictated by the IMF
and the World Bank. But, there are many
other thing which you have to do which they
will notiell you. For amoment assuming that
you are compelled to do so, you are com-
pelled to carry out all the diktats of the IMF
and the World Bank, that is not all, butthere
are many other actions which you have to
take to safeguard the country against the
destructive effects of those actions of IMF
and the World Bank. You are not taking that
also. The foodgrains production can be in-
creased in so many other ways, but you are
not adopting that. That is the problem. You
are only following those diktats which they
are giving to you and which is to their advan-
tage, but there are many other things you
can do to our advantage, even after doing
those harmtul things on their ktats You are
not following that path at all.

So, | stop on a note of caution 1o the
government that they are leading the coun-
try on adestructive path, unknowingly, bhindly
of perhaps, Knowingly also. But, they have 10
take a 2t of action, supplementary action,
effective action to-safeguard the country
from the destructive effects of some actions
which have been taken on the diktats of our
new-found foreign masters.

SHRIC. SREENIVASAN (Dindigul) Mr.
Chairman, Sir, | thank you very much for
providing me an opportunity on behalf of the
AIADMK to participate in this discussion on
price increase in ferlilisers and import of
wheat at higher prices.
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Indla is basically an agricultural country
and the policias of the Government must be
oriented towards farmers and theirinterests.
The wihdrawal of fertiliser subsidy has greatly
affected th.e small and marginal farmers.
These small and marginal farmers use only
fertilisers and they do not use tractors and
other farm implements for increasing agri-
cultural production. The increase infertiliser
prices canbe easily absorbed by big farmers
since large scale agriculture is profitable and
otherwise alsothey may be abie to compen-
sate the price rise by employing efficient
mechanical tools. Therefore, the small and
marginal farmers are the worst affected by
the increase in the prices of fertilisers.

Our Constitution I1s socialist Constitu-
tion and as MadamGandhl and RajivGandhi
worked for the poorest of the poor, this
government should also work for the poor
and in the farmers’ interests.

17.00 hrs.

| want that the report of the Joint com-
mittee on fertilizer Pricing shouild be dis-
cussed by the whole house at length. A
member of the Committee has strongly re-
corded his note that the SSP and DAP fertil-
izers should not be decontrolled. These are
the common fertilisers used by the poor
farmers. The Hon. Minister of Agriculture
was very correct when he said at the ICAR
meetingthat around 40,000t0 50,000 crores
of rupees value of aJticultural production
remained untapped. He expressed his an-
guish at the import of wheat. it the agricyl-
tural production to the tune of Rs. 40,000to
50,000 crores istapped, thenthere would be
noneedtodecontrolfertilizers. The statistics
point out that the agricultural production in
the country has increasedtothe level of self-
sufficiency only because of enormous in-
crease inthe consumption offertilizers. This
consumption at large scale was possible

because decontrol was there. if the fertilizer
prices are increased, then the consumption
would decrease and consequently agricul-
tural production will also decrease. Then, we
would havetoresort imports. We are import-
ing wheat at very high price like Rs. 400 to
Rs. 450 per quintal when we are paying only
Rs. 250 to ourfarmers. | can say with surety
that many more such occasions would be
created if the Govemment continues with
the high pricing of fertilizers. The Govern-
ment must immediately revert back to de-
control of fertilizers, encourage small and
marginal farmers, provide free electricity to
tham, provide interest-free loans so that in
this land of Mahatma Gandhi, there are only
Indians, Indian interests and not multi-na-
tionals This is the time when the Govemn-
mentcould think again to choose the Social-
ist path on which it has been treading for all
these years. But the present Government
has chosen to be anti-farmer and anti-poor.
A government which Is elected democrati-
cally favours a foreign company, firm and
exporter but not its own farmers. This is
highly condemnable. What Is the logic be-
hind such a step?

The government consults the Chief
Ministers inthe National Development Coun-
cil and two days later hikes the fertilizer
prices and petrol prices. | earnastly request
the Government not to take unilateral decl-
sions on hiking prices of essential commaodi-
ties, petrol and other vital tems without
consulting our hon. Parliament and also the
Chief Ministers.,

With these words, | conclude.

MR. CHAIRMAN: Thankyou. Itis abrief
and sweet speech.

[Translation)
SHRIMADAN LAL KHURANA ( South

Dalhi): Mr. Chairman, Sir, | thank you for
granting me an opportunity to speak. First of
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Stmaﬂonnfhamz,
farmers’inte ra&mmh
all, lwould like to take up the Issue of wheat

import and export which | have been raising
right from the month of March. | would not
like to quote figures authentic orunauthentic
for the purpose. | would only like to present
five documents. Now it s for this House and
you to decide whether this whole affair has
taken place in a gcandalous manner or not.

Mr. Chairman, Sir, the hon. Minister had
Issued an statement In March when | had
raised this matter in the House. | have the
copy of statment with me and | would quote
onlytwo points fromthere. He had statedtwo
things one that after the new Government
took charge the stock position of wheat was
reviewed. it was informed that the procure-
ment of wheat during April June 1991 and
been less by thirty five lakh metric tonne as
compared to the corresponding period last
year. This is the first question. it was estl-
mated in oct. 91 as you stated that there
would be shortfall in the production of kharif
and coarse foodgrains by five lakh metric
tonnes. This was statedon 17 August. If you
hadimponted food grains because of short-
fallinkharif production orlow procurement it
could have been justified. | have with me a
photostat copy of your press conference
statement held in Jaruary this year wherain
you have stated and | quote:

“No. 1. Stock position of foodgrains in
the Central Pool is quite comfortable reach-
ing over million tonnes.

2. For the first time, we have allowed
FCl to deliver about 8 lakh tonnes of wheat
forexpor.”

[ Translation)]

On the one hand you have said that in
the month of October procurement has been
low and the production had been low. Atthe
same time you are issuing a statement on
January 1, to the effect that the position of
stock of fopdgrains in the country Is very

s
good and that Is why for the first time, the
country Is in a position to export. Previously
you stated that the decision was taken by
Chandra Shekhar Govermnment, but now you
are taking the credit by saying that “For the
first time we have allowed FCI to export®.
Now It is for you to decide.

SHRI DIGVWAYA SINGH: it Is for the
people to decide.

SHRI MADAN LAL KHURANA: | am
only placingthefacts. Initially you stated that
the production and procurement is low, but
on 6 January 1, you stated that the position
of foodgrain Is good and the country Is in a
position to exportfoodgrains. Exactly fifteen
days afterwards on 15 January another
decision Istaken toimportten lakh tonnes of
foodgrains. What happenedinthese 15days?
Initilly you stated that the foodgrain produc-
tion is low, then you said that the country is
in a postition to export for the first time and
fifteen days later you say we will impon
foodgrains What happened within these fif-
teen days?

Ifthe procurement was low why did you
export the foodgrains and secondly as Shri
Amal Datta has referred why was six lakh
tonnes of wheat given to the flour mills inthe
country at a subsidized rates at which it was
procured from the farmers. There was no
control over its price. Batween Oct. 1991 to
Jan. 1992 on the one hand statements were
issuedthatthe stock position of foodgrains in
the country was not good whereas on the
other hand wheat was provided to the flour
mills in the country at concessional rates.
Had the Government povided it at fair price
shop rate it could have been justified but
instead it was provided at the subsidized rate
of Rs. 250 per quintal.

17.09 hrs.

[MR. DEPUTY SPEAKER in the Chair]
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Wheat was sold to the flour mills at the
rate of Rs. 250 per quintal while it was
allowed to be sold in the open market at the
rate of Rs. 5to Rs. 6 per kg. Is it not a
scandal?

| would like to ask that if the foodgrain
production in the country was low as stated
in March then why did the Governmant sell
the six lakh tonnes of wheat to the flourmills
in the country. The people of this country
would like to know about it.

Mr. Chairman, Sir, inthe month of March,
tenders were floated for wheat mmoﬁ and
the Secretary of the Department Mr. P. Tri-
pathi was sent to America. He was sent to
America. He stayed there for several days,
spent lakhs of rupees and returned emply
handed. Tenders were floated. At that time
the intemational market rate of wheat was
around 130 to 168 dollars per quintal. Not
only this, it was also reported in the newspa-
pers that:

[English)

“While the discussion between the offi-
cials of the Indian Team and the U.S. Agri-
cultural Department was on, a Los Angeles-
based Non Resident Indian has offered to
sell about 2 milliontonnas of wheat saidtobe
‘A’ Grade quality on prices lower than the
American Market price...."”

[Translation)

1 want to know the rates of the tenders
which were received. Global tenders were
floated and generally order is placed to only
one of them but you did not place order to
anybody. |have already said that at thattime
the priceinthe International Market was 130
to 168 dollars. The following reply was given
inthe house inresponseto Unstarred Ques-
tion No. 381, dated 14th July, 1992

(English]

* The government entered into a con-
tract withthe Canadian Wheat Board on 19th
June, 1992 forimport of 10.05 lakh tonnes of
wheat. The landed-cost of the Canadlan
Wheat has been estimated at Rs. 5260 per
Metric Tonne....”

[Transiation]

| have alreadyquoted the international
market rate prevailing atthat time. When that
was the rate the Government exported wheat
at the rate of 95 dollars which is equal to
nearly Rs. 240, in the month of January.
Later on, when the international price shot
up, tenders were called. How and why impon
was made at the rate of Rs. 526 pertonne as
per the tender.

Iwantthe hon. Members of the House to
see whether it is not a scandal if some thing
Is purchased at a higher rate by ignoring the
invitedtenders. Mr. Chairman, Sir, itis notfor
thefirsttime thatthe Hon. Prime Ministerhas
said that now we are not in need of wheat. in
replytomy anotherquestion No. 2330 dated
10th March, 1982, he had said two things.

[English)

“The Government has recently decided
toimport one million tonnes of wheat during
1992..." Secondly, it has been stated:

* There is no proposal at present to
import wheat during these two years.”

[Translation)

First, it was saidthat only 10lakhtonnes
of wheat would be imported in 1992. In a
second reply it was stated that no wheat
would be imported during the nexttwo years.
On the one hand, it was said in the House
that there was buffer stock. Then production
went down. But the Government exported
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wheat. Just after 15 days it was again said

that import is to be made. Tenders were
Invited when the international rate of wheat
was between 13010 168 dollars Butignoring
those rates wheat was purchasedat Rs. 526
per quintal which amounts to 200 dollars.
The house was assured that only 10 lakh
tonnes of wheat would be imported this year
and no import whould be made for next two
years. Thenwhy did the Government import
30 lakh tonnes of wheat. These are some of
the questions which the House wants to
know. What were the reasons that prompted
the Governmenttotakethis action. Thefacts
were placed before you, but they have not
been replied. it could be said that it all hap-
pened during Shri Chandra Shekhar's ten-
ure, If it was, so then why wheat was sup-
plied to the mill owners. | have put five
questions which should be
replied...(Interruptions). This is the impact of
import mad by the Government. It has been
reported in the trhird annual report of an
Institute of America that due to this import
debt will Increase furthar. The debt burden
on the country has reached the staggering
figure of 70 billion dollas. When the Ameri-
can and Canadianfarmers can be paid atthe
rate of Rs. 526 per quintalinforeignexcbange
for the imponrt, why cannot the Governgnent
pay the same price in our own currency to
our own farmers. The official figures show
that there has been bumper procurement, it
all happened due to pricing system of the
Government. Had some more price been
offered we could have purchased Indian
wheat. t wasthought wise topay moretothe
farmers.of Canada, America and Australia,
but this offer was not made 10 our own
farmers. It appears that the Government
does not get much kickback from Indian
farmers whereas there were large scopes
forthe same fromtheforeigncountries. This
is my charge against the
Govemment....(Interruptions) Notonly wheat
but rice has also been imported. Why it was
notexported, while eari'er export was made.
Good quality of Basmati rice was being

prices of fertilizers

and wheat import £a0
exported. That has not been done uptil now.
The same qualry of rice has been imported.

SHRI TARUN GOGOI: There is no
restriction on export of Basmati rice.

SHRIMADAN LAL KHURANA: it should
be allowed. Please let me know as to how
much has been exported this year?

SHRI TARUN GOGOI: We do not keep
the record.

SHRI MADAN LAL KHURANA: You
must be having the record.

SHRI TARUN GOGOI: We do not have
the record of Basmati rice.

[English]

We have not putany restriction. There s
restriction on export of other quality of rice
and | do not have the record about it.

[Translaton]

SHRIMADANLAL KHURANA: Vajpay-
eeji has said that there is no co-ordination. |
have definite informationthat quality rice has
not been exported this year. How much of
rice was exported last year? This yearitis nil
till date. Often It is sald by the government
that it would fulfil the promises made in its
manifesto. A promise was also madetobring
down the prices whtin 100days:

[English)

“ Arrest the price rise in essential com-
modities andin particular rollback the prices
to a level obtaining in July 19907
[Transiation)

This promise was made. Is it not afact

that during the last 15 months the prices of
essentiall commodities have gone Up by 50
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words | conclude my speech.
or 100 per cent? Rupee was devaluedto  [English]
promote export and to check impor, but
while export has increased by 5 per cent, at SHRIDIGVIAYA SINGH(Rajgarh); Sir,

aslow pace, import hasincreasad by 22 per
cent. Our foreign debt has gone up from Rs.
25,000 crores to 2 lakh 50 thousand crores.
it has Increased by 10 times In years, The
annual rate of interest has Increased from
Rs. 4,000 crores to Rs. 32, 000 crores.
Though agricuture is a state subject, the
Central Government has taken many steps
against the farmers without the consent of
the State Governments Subsidy on fertiliz-
ers has been curtailed by Rs. 4 billions and
due to this the farmers of the country and
their agriculture is suffering. The price of
petroleum, used in manufacturing fentiliqers,
has gone up, by 54 percent .The high price
of fertiliser have badly affected agriculture
production. My charge is thatjust to obtaina
loan of a billion dollars, the subsidy on fertil-
izers has been withdrawn under pressures
of the Worid Bank and the L.M.F. Lastly, |
would like to submit that a parliamentary
committee should be set up to investigate
into the Scandalous way the wheat was first
exported on lower price and later it was
imported on the double price as also into the
supply of wheat to big tiour-mill-owners on
controlied price, the period from October,
1991 to January, 1992.

My second submission is that the in-
crease announded in the price of fertilitser
andpetroleum products should bewithdrawn.
Subsidy on fertiliser that has been with-
drawn should be restored.

Thirdly, wheat shouldbe purchasedfrom
indian farmers on priority basis ensuring the
remunerative price to them.

I wouid like to thank you for providing

the discussich on the subject is certainly
timely and of course necessary also. These
two subjects, although, they are very much
related to the farmers, but they are in fact
quite unrelated in nature.

| quite appreciate the concern of the
BJP and Shri Madan Lal Khurana. If the
wheat has been imported, it Is imported for
whom? ltisforthe consumers. Andwhathas
been the consequences? The prices have
fallen. The traders of this country who were
expacting a steep rise in the prices, who
could have made a killing in an event of
drought, stand to lose. And that is why, the
concern of the BJP is that their prime sup-
porters could not make a killing in the open
general market. We must appreciate their
concern because we allknow ultimately what
istheir suppon. The new messiah of farmers
is ShriV.P. Singh. Tillnow he was amessiah
of the down-trodden and minorities of this
country. Now he has suddenly become the
messiah of farmers and he wanted to sell
wheat at Boat Club.

SHRI ANNA JOSHI (Pune): He should
speak before him and not at his back.

SHRI DIGVWAYA SINGH: | am aware
that his representatives are sitting here.

[English)

What was the increase in the support
price during the tenure of this messiah of
farmers? Ahandsome increase of Rs. 10 per
quintal. And they were being supported by
their, of course, permanent friends-they are
not temporary friends.
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SHRI RAJVEER SINGH (Aonla) Does
the wrongs committed by them, give a right
to the government to also do the same? If
they had increased the prices, should the
present Government also increase prices? If
they had indulgedin unscrupulous activities
shouidthe present Government also indulge
inthe sama? It does not give freedom tothe
Sovernmant to do anything

SHRIDIGVWAYASINGH Iam nottalk-
ing of the intention | simpy want to draw the
attention lothefactthat how greatamessiah
helsthatduring his tenure as Pnme Minister
he increased the pnce of wheat by only ten
rupees per quintal

[Enghsh]

The increase during the tenure of Shn
Rajv Gandhiwas Rs 32 a quintal because
of which we had a record procurementintne
year 1989 90whenweorocured11 06 metric
tonnes

What is the attitude of Janata Dal and
ShnV P Singh ? He is definituiy an opoo
sition leader Heistheex Prme Minister of
this country and he shculd have the states
manship to cee the problems of this country
in tha nght perspective and not act 4s a
partisan petty politician

The government always has avery tricky
task It hastobalance between the producer
and the consumer The hon Prime Mimister
came to know that he was faced with a
situation where because of the stagnation in
the agricultural production and because of
the poor procurement condition, inspite of an
unprecedented increase of Rs 50 perqun
tal in the support price never before a
Government had given such an increase in
procurement prices- because of certain
market lorces the procurement was con-
finedto only 6 4 million tonnes Inthateven-

ices of fertilizers

P;ndwhmw Ba4
tuality f the Government decided to import
the wheat, it was done with the bast of
intentions and as per the best traditions of
the Congress Party and its election mani-
festo the mandadte for which we have re-
ceved

Where did we buy it from and at what
rate? Hon Khuranap himself said the pre-
vailling market price was not 168 dollars,
but137 dollars per metric ton He quoted
from a non-resident Indian who wanted to
supply 2 million metnctonnes at prices much
below the prevailing US market prices | do
not know from where he got this fact Okay,
lam not contesting that Butthefactremains
that we got wheat at 11183 dollars per
metric tonne

[Transi~tion)

SHRIMADAN LAL KHURANA Can he
prove that wheat was imported from Can-
ada?

SHRIDIGVUAYA SINGH He stalking
ofthe US A

SHRIMADAN LAL KHURANA Whatis
the quantity of wheat imported from Can-
ada? Is it mentioned in the manifesto

SHRI DICVIJAYA SINGH He should
speak abitsensibly Awrong statement has
already been made on behalf of the hon
Chief Minister of MadhyaPradesh Heshould
therefore make statements sensibly

|Enghsh]

Sir whathappenedin 19917 We did not
import wheat in that year, and what was the
consaquence? A stupendous rise of 48 per
cent in the wheat price was there They are
going in for Bharat bandh | am sorry, they
could notget support Sir,they will never get
suppont These are the two faces of BJP
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[Transiation)

SHRI ANNA JOSHI (Pune): Have 119
Members come without suppor?

[English)

SHRIDIGVIJAYA SINGH: They runwith
the hare and hunt with the hounds. Thishas
been the character ol BJP. What are the
facts? | will show you the facts. The fact
remains that when we were in power, be-
cause of our correct price policy, the wheat
procurementwas 8.94 milliontonnesin 1988-
89; 11.06 million tonnes in 1989-80. Then
suddenly, itcame downto 7.7 milliontonnes
during the period when Shri Khurana sup-
ported a Government. These tacts tell the
tale of the performance of the Government
which Shn Khurana had the pleasure to
suppon. | was surprised when Shri Atal
Bihari Vajpayee and Shn George Fernandes
saidthatforindustrialists, there is nosystem
to requlate the price of their products Are
they not aware of the fact that there i1s a
Bureau of Industnal Costs and Prices? H..ve
they heard of this? Shri Khurana will not
know and | do not blame himforthat. (Inter-
ruptions) He is confined to petty traders and
not higher people. (Interruption) The pointis
that BICPis already there which is regulating
the prices of industrial products. (Interrup-
tions)

POS is essential. Shriindrajitis correct.
in asocialist country where thera are 42 per
cent of tha peopla living balow tha poverty
line, thera has 10 bs soma...(Inlerruptions)
Sir, please ask them to be quiet. Sir, PDS is
essential; prices of the essential commodi-
ties have to be contained. Bul, there is an
urgent need to review the public distribution
system itsell. How much wheatare we giving
through the public distribution system per
unit? in my State- | do not know about other
States- onafamlly s getting one kg. of wheat
per unit par month. if there is afamily of five,
the total wheat or rice comes to five kgs. per

NOVEMBER 25, 1992

ices il
Pz s
month. How much are we subsidising? A
handsome of Rs. 10 or Rs 15 per month. it
has an effect; | do agree that in a poorest of
the poor family , it has an impact. But, there
Is an urgent need to review the public distri-
bution systemitself. Thereis noneedtogive
us subsidised wheat, the pecple sitting in
this House. There is an urgent need to con-
fine PDS to the poorest of the poorfamilies.
A aubsidy of Rs. 25 may be important to a
family which is earning Rs. 300 per mont. But
a subsidy of Rs. 25 or Rs. 30 10 a family of
thcse sitting here, is not a concern. So there
is an urgent need to review the PDS itself.
This is very unfortunate about everything
which the Government does. If it exports
wheat, we are doing at the behest of the
World Bank andthe IMF .l we are importing
wheal, we are doing i at the behest of the
IMF and the World Bank. If we are doing
away with subsidy for ferilisers, we are
doing it at the behest of the IMF and the
World Bank. What about our kar Seve? Are
these people also doing it at the behest of
thewr friends across the border? (Inferrup-
tions) Mr. Madan Lal Khurana, pleases wait
tor live minutes.

Mr. Khurana made an allegation that
the Government of India gave subsidised
wheat to the fiour mills,

SHR! MADAN LAL KHURANA: Why
not control their products ?

SHRI DIGVUAYA SINGH: For once, |
agree with him. it shouldbe made obligatory
on the flour raills, which were given subsi-
dised wheal, 10 give that by-product, that
fiour to the PDS system.

Bui in the State of Madhya Pradesh- |
must bring the fact before you- all the wheat
that was to be distributed through the PDS
system, for slx months till November, 1991,
lakhs of tonnes of wheat was diveried to the
flour-mills which were related 1o the BJP
President and people thera in the State.
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When we mado allegatlons in the State.

whan we asked for an inquiry, it has not yet
been completed. I1otally agree with you that
you must set up an inquiry against all those
flour mills.

SHRIMADAN LAL KHURANA: | agree.
[Translation]
Letthere be aninquiry inboththe cases.

SHRIRAJVEER SINGH: Iwould like to
know whether F.C.1. is the concern of the
Centre of the state.

[English)

SHRIDIGVIWAYA SINGH: Itotally agree
that an inquiry should be set up to find out
whowerethe paople whohave madecrores
of rupees from the PDS wheat which was
given 1o the flour-mills.

Idid not want to interrupt a senior leader
like Mr. Atal Bihan Vajpayee. But there are
certain facts which must be brought before
the House Madhya Pradesh grows 85 per
centofthe soyabeanin thecountry. Forprice
intervention, the State ot Madhya Pradesh
started Tilhan Sanghs so that the private
processors did notcontrol the marketforces.
That 1s why Tithan Sanghs were created;
societies were created. Butlam sorry to say
that in spite of our repeated demands pur-
hases by the primary societies ol Tilhan
Sangh-it is my allegation- the BJP Govern-
ment in Madhya Pradesh did not start pur-
chasing soyabean till the processors have
not filled their godowns. (Interruption)

I would not have replied. K was Mr. Atal
Bihari Vajpayee whoraisedthis issue. (inter-

ruption)

As far as wheat is concerned, the deci-
sion ol the Govemnment of India was notonly
timaly but necessary. And it was in the best

ices of fertilizers  gag
p;ndw heat import

interest of the consumers of this country.
Where is the fertiliser subsidy going?

(Interruptions)

Seventy per cent of the subsidy to the
farmers is being cornered by six developed
States, namely, Gujarat, Maharashtra,
Andhra Pradesh, Tamil Nadu, Haryana and
Punjab. And it was going to those estab-
lished farmers who had irrigation potential.
How much are we spending on sbsidy? Had
we not lifted the control, the total subsidy on
the Central Government would have gone
upto at least Rs. 10,000 crores lhis year.
Could this country afford this kind of a sub-
sidy? After lifting the control, still this Gov-
ernment will have to pay nothing less than
Rs. 5000 crores ot subsidy on lertilisers. 67
percent of the total fertiliser consumption in
this country Is still subsidised, that is, urea.
How much are we spending today on that
target group which is the, pooFesl amongst
the poor? The total money that we are spend-
ing on employment programmes of the poor
Is oly Rs. 2600 crores and the subsidy that
we are gwing 1o the farmers is Rs. 4000
crores. Whareis the justification? Today, the
target group ol this counlry needs maximum
attention, They are the people coming from
the poorest of the poor families and there is
an urgent need 1o review this programme
and raise money for employment pro-
grammes of the poorest nf the poor. | am
sure our friends from the Communist Parly
will appreciate what | am saying....
(Interruptions)The unfortunate pan is the
attitude of our friends here Is really atrocious.
Pardon mefor saying 6. They are asking for
raduction in pricas of fertilieers and they are
making beg statements and going for Bharat
bandh as W Bharat bandh would reduce
prices of fertilisers and essental
commiodities...(nterruptions)... No. We never
go for bandh since | have become the PCC
President. -We do not believe In

thal....(Interruptions). N
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MR. DEPUTY SPEAKER: Please con-
clude as It is getting time.

. SHRI DIGVIWJAYA SINGH: They are
interrupting. Whatcan Ido? i they are genu-
ine and if they are really concerned with the
farmers of this conutry, willthey removertne
sales tax onfertilisers inthe BJP-ruled States.
| ask this question to them. They are not
prepared for that. Notonly that, as myfriend
was telling me, they did not spend the sub-
sidy which was given last year. Honourable
Minister, youhad given subsidytothe States
sothat smalland marginalfarmers, harijans
and adivasi farmers would get tertilisers at
old prices. But | can say with authourity that
in Madhya Predesh not a single small and
marginal farmer could get the fertiliser at a
subsidised price. Again you had given in-
structions thatif the stocks were available on
that day, it would be sold at the old prices,
prices prevalent before the controls were
litted. Sir, let me tell you that in Madhya
Predeshthe... (Interruptions)

MR. DEPUTY SPEAKER: Do not use
the name. | remove the name.

SHRIDIGVUAYA SINGH: lamsorry or
taking the name. (Interruptions)

S$HRI GUMAN MAL LODHA(Pali):
should niot go on record, Sir. (Interruptions)

. SHRI DIGVIJAYA SINGH: O.K. Sir, |
will not take his name. (Interruptions) *

MR. DEPUTY SPEAKER: The entire
thing may be remove.(/nterruptions)

SHRI GUMAN MAL LODHA: Sir, the
hon. Member is making accusation by name.
He is not a Member ol this house.

MR. DEPUTY SPEAKER: Thatnamels
being removed already.

SHRI DIGVLIAYA SINGH: | will not
mention his name. {Interruptions)

SHRIGUMAN MAL LODHA: Sir,he is
converting this house into Assembly af
Madhya Pradesh. He should be reprimanded
forthat (Interruption)

SHRI DIGVIJAYA SINGH: This is my
allegation, Sir. Kinaly have it inquired into. A
subsidy of Rs. 1000 per tonne was given by
the Government of India to the States to be
given to the farmers in the prices of super
phosphate and potash. Butthe M.P Govern-
ment had the guts to announce that it has
been given from their funds. | will show you
apress release of Madhya Pradesh Gavern-
ment. The subsidy given by the Government
of India was claimed by the M.P Government
as subsidy given by them.

Sir, 1 will conclude with some sugges-
tions. My suggestions are simple. | urge
upon the hon. Minister to give remunerative
prices to the farmer, taking into full consid-
erationthe rise In prices of the fertilizers after
the control is lifted. Then and then only, you
willbe known as the realfriend of the farmer.

Sir, my second suggestion is that free
movement of grains in the country is essen-
tial. There should be no checks and bal-
ances by the States. Checks by the State
Governmants are putling asori ofbananthe
free transit and hence these checks should
immediately be removed so that there can
be free movement in the country. On markel
prices, you mustintervene andthen only we
will be able to find a solution.

| urge upon you to implement all the
recommendations of the JPC. They have

**Expunged $ ordered by the Chir
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arrived at these recommendations after a

great deal of deliberation and thoght. The
State Governments must be asked to walve
sales tax on fertilizers. Gas price and the
price of naphthashould be reduced. Railway
freight charges should also be reduced. Until
and uniess you implement the recommen-
dations of the JPC intoto, farmers will not be
helped. Only partial implementation of the
recommendations will not do justice to the
farmers.

( Transiation]

SHRI SURYA NARAYAN YADAV
{Saharasa):Mr.Deputy Speaker, Sir, we are
discussing on an issus which Is very impor-
tant for country. Whenever there is any dis-
cussion on the problems of the farmers, it
seems that all the problems of the farmers
would be solved in one day but as a matter
of fact allthe members who have spoken on
these problems are not farmers. There is no
farmer in any Government that comes to
power, Ourparty had also come to power but
lttoo did notdo anything in the interest of the
farmers. During tha 45 years of rule, Con-
gress has also hardly paid any attention to
the problems of the farmers. Actually, that
party even failed to understand the real
problem. Proper attention has actually never
been paid to safeguard the interests of the
farmers. This Government has always been
he sitant in giving remunerative piices to
farmers. Agricultural policy has not so far
been declaed by the Government inspite of
the fact that the farmers in the country con-
stitutes 80 per cent of the total population
that is why we have to import wheat from
Canada, America, Russiaand France. When
the price of tarmers' foodgrains s abouttobe
fixed, the Government startsimporling wheat
with the intention of lowering anccontrolling
the prices. Farmers are 8o baltled by statis-
tics that they are unabie to understand any
thing. They do nol undersiand as io what i
the real statistics, and how much foodgralns
has bean importad. The lmpon of whea is

prices of fertilizers
and wheatimport 2

opposedby alithe parties including ours, but
Iwould welcome the import of wheatif it is on
the same prices as we are giving to our
farmers. The Government should purchase
the wheat of farmers on the same rate, |
challenge the hon. Minister to reply it today
itself. The farmers have no objection, their
only demand is that if the Government im-
ports wheat from America at the rate of Rs.
500 per quintal, then their wheat should also
be purchased atthe same rate of Rs. 500 per
quintal. They are ready to meet the require-
ment of wheal.

Next comas the pricing of fertilisers. in
this regard | would not like to say much. We
met the hon. Prime Minister with a delega-
tion of farmers, He asked the delegation to
see the Agriculture Minister. We %ied to
impress upon himthat the double policies in
regard to fertilisers should be removed who
are big farmers? Mr. Jakhar is a big farmer.
Has he ever purchased a bag of fertiliser
from market? | know that only tenants would
be locking after his farming. Only poor farm-
ers wouldbe ploughing his fields. Small and
marginal farmers do the farming for the land-
lords, the are all poor. ¥ in the family of a
farmer who has thirty to forty bighas of land,
there is no one inthe sevice then hedoes not
have grains even for sowing.

| agree with DigvijayaJi but | do not fully
endorse the views of the B..P. and Shri
Magan LalKhuranajithat bungling has been
committed In the import of wheat. As Shri
Digvijaya Babu was saying that wheat was
purchased{rom thefarmers by big business-
men on lower rates. The Government has
imported wheat with a view 1o check those
businessmenlorsellingthat wheat on higher
rates. it is good thing i ia not bad. | support
A. But {would like 10 submit that the Govern-
ment will have to purchasa the wheat of
indianfarmers atthe same rates. The double
policy of selling fertiliserstodifferent farmers
on differant rates Is not good. The Govemn-
ment also stopped giving subsidy.
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Iwould like to cite an example. The Jute
Corporation of India purchases jute fromthe
farmers. 1 also belong to jute-growing area.
Two days ago, while returning from my area,
| found thousands of farmers from Purnea,
Saharasa, Madhepura, Katihar, Ararla and
Kishanganj districts of Bihar standing in a
queuetoselltheirjute. The Corporationwas
not buying it. Those farmers were there for
the last four to seven days with the intenion
of selling ther jute and with the money ,thus
earned, they wanled to purchase fertilizers
and use the same for agricullural purposes
but they were unable to do It as the corpora-
tion was not buying their jute. When my car
reached there, people gheraced me. On
asking officials of J.C.1, Iwas tole that they
did not have any capacity to purchase jute. |
would like to know, when the Government
has fixed rates for jute, why does it not buy
jute fromthe jute growing farmers and Gov-
ernment officials openly declare that they do
not have any capacity to purchasethe same,
can it be true? Then the govenment talks of
farmers and villages. The Government has
spoiled everything

In brief, | demand, the Government
should instruct the J.C.I. to purchase jute
fromtarmersimmediately. The Government
is selling fertihzers to the farmers at higher
rates. There are hardly seven big farmers in
every hundred farmers and the rest are
marginal and small farmers, they cannot
afford buying fertilizers at such higher rates.
The Government should provide them{ertil-
izers at cheaper rates.

Whole of Bihar I reeling under
drought Thetarmers there irrigate theirfields
with boring pumps then they plough the
fields and sow seeds. They aregelting seeds
at higher prices and they don't get fertifizers
as the fortiizer available in the market is
adutterated. Mr. Jakhar, you are also afarmer
and lf you have any sympathy with the farm-

ers, then stili there is time {b take necessary
action and make arrangements 1o make it
available at every place. With this, Iconclude
and request the Government as well as this
House to fix the rates of wheat or any other
produce, equivalent o the rates at which we
import foodgrains.

17.57 hrs.
[MR. SPEAKER in the Chald

SHRIBHOGENDRA JHA: Mr. Speaker,
Sir, | have come here, missing a mesting
being heldon thefirstfloor. Ihave asked you
to provide me time to speak either just now
or later on, whichever you feel suitable.

MR.SPEAKER:Lethimspeak Youwill
be given a chance 1o speak laier on.

[English)

SHRI SOBHANADREESWARA RAO
VADDE (Vijayawada): Mr. Speaker, Sir, |
thank you for allowing a discussion on this
veryimportant matter. The Government has
tcconsidervery seriouslythe repercussions
ofthesedecisicns. Only last yearandbefore
last year, we were able to export rice and
earned foreign exchange, This year, we are
compelled to import nearly 3 million tonnes
ofwheatby spendingnearly Rs. 1500crores.
Added to this, we are going to import hun-
dreds of crores worth of rice also which my
colleagues have already mentioned., | would
like to say that this clearly Is an antifarmer
policy of this Government. iis most unfortu-
nate. | have a lot of respect as well as
affection to our Agricultlure Minister Dr.
Balram Jakhar. § don't doubt his sincerity or
his love towards farmérs. Canthis Govern-
mant dare to do such a harm to any one
section of the population other than farming
community ?. Only a year back, you had
enhanced the fertilizer pricas by 30 percent
and now immedately after the Monsoon
Session, the Joint Parflamentary Committe
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onFertilizer Pricing's Reportwas presented.
And immediately, the Government has an-
nounces the decision to de-control prices of
phosphatic and potassic fertilizers. Isitnota
fact becaure our Finance Ministeris goingto
borrow the third tranche of loan from IMF
under Extended Fund Facillty to convince
those foreign money lenders that this Gov-
ernment is very sincer in implementing their
conditions and committed to hanour its
commitments to implement the conditional-
ity that his decision has beentaken? Orelse
please tell what are the reasons? Why ata
particularpoint of time, the Government has
taken a decision? The price of murate of
Potash has been increased from Rs. 88/-10
Rs. 210/-. This price of DAPwent upfromRs.
230/- to Rs. 4440/-.

My colleague Mr. Sawant as wellas Mr.
Digvijaya Singh have again stressed the
need for implementing certain recommen-
dations made by the JPC on Fenrlilizer Pric-
ing. We appreciate it. But why has not this
Government examinedthosethings and why
has the Government failed to implement
those recommendations of JPC?

18 00 hrs ‘

MR.SPEAKER:Mr Sobhanadreeswara
Rao Vadde, please wait for one minute Itis
now six ‘o' clock What is the sense of the
House with regard to this discussion?

SEVERAL HON. MEMBERS: Let us
continue it tomorrow also.

SHRI SOBHANADREESWARA RAO
VADDE: So many hon. Members have to
speak.

MR. SPEAKER: What Is your view Mr.
Minister?

ices of lertilizers 546
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[Transiation)

MR. SPEAKER: Let us take it up tomor-
row aiso. After Mr. Racinishes his speach,
we will adjourn the House. Now you can
complete your speech.

[English]

THE MINISTER OF AGRICULTURE
{SHR! BALRAM JHAKAR): We canol finish
it today then let us take it up tomorrow.

SHRI SOBHANADREESWARA RAO
VADDE: While the Government has not
considered those recommendations of the
Joint Parliamentary Committes, in haste, it
has withdrawan the control on fertiliser as a
result of which the farmers are compelled to
pay heavy prices for the fertilizers.

Afterthat decision some other decision
have been taken. These are not going to
help the farmers. Even your decision of
subsidy of Rs. 1000 per tonne ol super
phosphate and other phosphatic fertilizers
has helped only the traders or the influential
politicians, not all the farmers.

Shri Digvijaya Singh has sald some-
thing about the U.P. Government and the
Madhya Pradesh Government. | would like
toinformthe Housethatthe Andhra Pradesh
Governmentalso Is not lagging behind. Last
year when Rs. 80 crores were sent by the
Union Government, not asingle farmer, small
or marginal, in Andhra Pradesh got a single
rupee. ?Even now, the Government has
given Rs. 1000 per tonne for the fertilizers
with good intention., But if It had taken a
decision before the decontrol of the fertiliz-
ers, most of the farmers would have been
benefited. Had the Government thought of
the serlous consequence of the decontrolof
those fertilizers. Even before the docontrol,
even before 30 percentenhancemant ofthe
fertilizer prices, the farmers would have been
benefited. The price of fertllizer in our coun-
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try Is much more than the price of fertilizer in
Pakistan and Bengladesh which are our
neighbours even at that point of time.

While afarmerin ourcountry is made to
part 3 kg of paddy or wheat to purchase one
kg of nitrogen, afarmer in Pakistan sells 2kg
of paddy for one kg of nitrogen. A farmer in
Korea has to give only 8 kg of paddy to fetch
one kg of nitrogen. A farmer in Japan has to
gove .3 kg of paddy for getting one kg of
nitrogen.

Right at the moment, our fertilizer con-
sumption is much less.We are hardly con-
suming per hectare 73 kgs of fertilizers. The
farmers in Pakislan are consuming B2 kgs.
Las! year, because of your wrong policy -of
course, it 1s not hundred percent reason; but
it is one of the main reasongsof enhance-
ment of 30 per cent prices 6f tentilizers, we
produced 9 milliontopnes less of foodgrains;
and you are well aware of it. And even this
year, according to the latest estimate, we
may be slightly better Thesituation in South,
especially in Andhra Pradesh, Tamil Nadu
and some other States is not encouraging
because of late arrival of monsoonandagain
cycolonic starm. In spite of all these things,
we have to produce 240 million tonnes of
foodgrains to meet our requirement by 2001
AD. How are you going to produce it unless
you enhance the consumption of fertilizers?
Unless you enhance the consumption of
fertllizers, youcannot increase peracre yield.

Evenduning the Seventh Plan Rs. 8000
crores were spent on irmgation, but only four
lakh hectares ot additionalirigationtacilities
were provided. So, we cannot depend upon
extension ol lrrigationfacilities in spite of our
best efforts. The only alternative left 10 In-
crease the por-acre yleld and the total pro-
ductior 1 » rough increased uttilization of
thefertilizors. Your decision of decontrolling
and enhancing prices 10 a great extent Is
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going to come in the way of our meeting our
requirement. Even now, several hon. Mem-
bers have said that we have achieved self-
sufficlency. fis not afact. t is due to the fact
thatone personineverythree personsinthis
country Is below the poverty line. Because
they dc not have adequate purchasing ca-
pacity. We are having enough stocks, Thatis
the position. if really we can supply 181 kg.
per head per year, which is the minimum
nutritional requirementthat has been recom-
mended, we are very far off the mark. Even
interms ol calories also the percapita availa-
billty of calory intake Is only 2200 whereas
2600 is the minmum that should be there. In
spite of these things why this Governmentis

going ahead with such faulty and wrong .

advices of the IMF and the World Bank.

My friend, Shri Sawant has said that in
America andin European countries their per
capita subsidy yleld is around 200 dollors.
Thatis quite mistakenbecause that does not
give the correct piciure. In India 75 per cent
of the people are directly or indirectly de-
pendent on the agriculture and and if we
calculate the per head subsidy the so called
subsidy that 1s made available to Indian
farmers, it comes to around 6 dollors per
head.Where as in America. because only 2
per cent people are dependent on the agn-
culture, it comes to 22000 dolirs per Amer.-
can tarmer and in the European Economic
Community countries it will come to around
16000 dollors per farmer. Those people,
who are giving 22000 dolllors perfarmerare
advising the Indian Qovernment to do away
with the subsidy small plittance to the farm-
ers. Isitjustitied? Are you thinking of the real
consaequencas, long term consequences?
Not only that we are importing now, in future
also we have to depend compulsorily In
importing the foodgrains from those coun-
fries. You &re a doctor, you are a good
economist, tell me what you fee' . What do
you mean by subsidy? When you are giving
higher price than the international price, it
may be called subsidy but in Indlathefarmer

F
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is not given a subsidy but he Is being ex-

plofted. The differential co-efficient pf pro-
tectionofferedtothefarmerwas 0.8, whereas
for the industrial sector it is 1.4, That means
the Indian farmer's productio. is taken at a
lesser price than the price which ha cange If
he sells in the international market. When
that is the situation, pretty knowing that
previous Government has been continuing
this policy of giving fertilizer at a low price,
the farmer in this country is not abegger. He
Is a man with self-respect. We do not want
the Govemnment to do any charity.

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHARY): | will not let you
remain a beggar.

SHRI SOBHANADREESWARA RAO
VADDE:Buttheincrease should be reason-
able. it should be in such a way that the
farmer can bear it. Of course, you have
done, to correct the imblance to some ex-
tent, by increasing the support price. But
how many farmers can be compensated for
their higher payment of fertilizer prices, only
such farmers who get marketable surplus to
selleithertothe F.C.I. PDS scheme or inthe
open market. 80 percent of the farmers are
small and marginal farmers. They produce
enough to meet their requirement and hardly
they may be having four quintals or five
quintals to sell in the market. For such farm-
ers you are not going to help by increasing
the minimum support price.

So, my suggestion to the Govemment
is , please reconsider It. You know in your
heart of hearts that what you have done is
wrong but this Government, because of its
commitment to IMF and World Bank, have
succumbed to their pressure and they have
done this greatest injustice to the farmers of
this country.

Please reconsider and restore the pre-
eRhancement level and you may enhance it
by 10 per cent or something like that and not

ices of fertilizers
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by 100percent or20percentbecauseinthe
long run the country will bo paying a very
heavy price, not only the farmer of this coun-
try.

My suggestion is please remove all
controis and restrictions on movement of
paddy and other agriculture produces, which
you ane good enough to saythe otherday at
Hyderabadthat the Governmentintend todo
it. Buttill now, the practice, the rules that are
Invogue or that from district to district the
farmercannot move his paddy or wheat and
from State to State they cannot move. The
traders are exploiting the situation and they
are trying to purchase the paddy or wheat at
throw away prices from the farmers. All that
should be removed

| request the Government to create
conditions where the farmers will be happy.
i the Government does not bring down the
prices of fertilizers, how can they stop the
farmer from selling his paddy of wheat 1o
other countries where he can get a better
price? The Government cannot compel them
to sell them at throw away prices to it. When
the Government is speaking of liberalisation
and economic policy and high sounding
words,the farmer alone cannot paythe price.
That is my demand from the Government.

In the CACP computations also, actu-
ally, in tha matter of fertilizer you are giving
12 per cent post-tax profit on a plaque tothe
fertilizer ;manufacturers, even though they
have really not produced and they have
shown you wrong statistics for getting more
and more subsidy money. But the tarmer is
not assured of any percentage of profit and
| amsurp that at least 12 per cent profit
should ve given 1o the farmers.

It is very wall known that the CACP
computations are based of figures that have
been suppliedfive or six years back, notthe
latest figures. Lol of have taken
place in the agricultural tabours wages and
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other agricultural inputs. So, my suggestion
to the government i to kindly refix the price
of paddy, wheat and other agricultural com-
modiies keeping in view cpen the parity
prices, taking 1970-71 asthe base year. The
only some justice can be done to the farmer
and hecan co-operate with the Govemment
in glving his production to the public distribu-
tion system.

and wheat import

{thank you very much for giving me the
opportunity.

MR. SPEAKER: 1think tomorrow we may
resume this discussion at 4 P.M. because
othet business Is also there.

18.12 hrs.
The Lok Sabha then adjoumed til Eleven

of the Tock on Thursday, Novewrber 26,
1992 Agrahayana 5, 1914 ( Saka)
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